
Jammu and Kashmir portution controt committee
Parivesh Bhavan, Forest Comptex ll Sill< Factory Road
Transport Nagar, Jammu, 180 006 ll na;Oagn, Srinrgrr, 190 0Og

f el _ 019j_2476927, mail _ membersecretaryjkspcb@gmail.com

The Consuttant (Judiciat)
Hon'ble Nationat Green Tribunat (p.B)
New Dethi.

No. JKpcc/NGr/oA 512/ qgb -eq m./' _05_2024.

sub: -Hon',bte NGT Order Dated 12-03-2024 in o.A No. 512 0t 2018titted
"Shaitesh Singh V/s State of Up & Ors,,.

Ref.: Hon'bte Nationat Green Tribunat order dated 12-og-2o24.

Sir,

ln comptiance to Hon'bte Nationat Green Tribunat Order Dated
12-03'2024 in o-A No. 512 of 2018 titted "shaitesh Singh V/s State of Up &
Ors"., kindty find enctosed the Report of J&K Pottution Controt Committee.

It is requested that the Report may kindty be taken on record and ptace

before the Hon'bte NGT for consideration.

Yours faithfutty,

Enct: (As above). *Wto*q
(Ghansham Siigh) JKAS :-

Member Secretary ltt's'z+ '
JKPCC, Jammu.

Gopy to the: -

1 sh. Parth Awasthi, Standing counseI for J&K Govt. in Hon,bte NGT
matters in New Dethi, for information and necessary action. This is in
reference to Govt. of J&K order No. 8495-JK(LD) of 2022 Dated 12_10_
2022.
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Before the Hon'ble National Green Tribunal
Principal Bench, New Delhi

Original Application No. 512 of 2018

IN THE MATTER OF Shaitesh Singh V/s state of UP & Ors.

Report on behatf of Jammu and Kashmir Poltution Control Committee
pursuant to Hon'bte National Green Tribunal Order daled 12-03-2024
passed in OA No. 512 of 2OL8 titted "Shailesh Singh V/s state of UP & Ors".

Background:

That the Hon'bte NationaIGreen Tribunatvide order dated 12-03-2024in

OA No. 512ot2Ol8 issued following directions:-

1. "8y way of this application, applicant is seeking compliance of the

directions issued by Tribunal in the order dated 15.01 .2021

passed ,n OA Nos. 512/201 8, 621/2o1 I and 1001/2019".

2. "Respondents are directed to file their response indicating the

compliance of the directions issued by the Tribunal in the order
dated 15.01 .2021 as quoted above".

Status Repoft:

1. ln compliance to the directions issued by Hon'bte National Green

Tribunat on dt. 12-03-2024 in OA No. 512 ot 2018, regarding

comptiance of directions issued vide order dt. 15.01.2021, report

of comptiance of Action Ptan for Enforcement of E- waste Rutes in

the country is being regul.arty submitted to CpCB every year, tatest

Report submitted CPCB dt.07.OS.2O24 is appended as Annexure

-A.

2. That, J&K PCC is repeatedty taking up the matter w.r.t facititation

of coltection and Disposat mechanism for E- waste in J&K with

concerned authorities i.e., Department of lndustry and

Page I of 2

,ptQ-
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Commerce, Department of Labour and Urban Local bodies

inctuding Municipat Corporations. A copy of Correspondence

appended as Annexures B-D.

3. That, J&K PCC has inventorised e-waste as per CPCB guidetines

and report has atready been shared with CPCB, vide Annexure-E.

4. That, J&K PCC is regutarty conducting awareness activities

regarding e-waste in co-ordination with Producer Responsibitity

Organizations and Registered Recycters havlng co[[ection

mechanism estabUshed in J&K. IEC activities carried out in this

regard is appended as Annexure- F. However, for the current year

the IEC activities are being undertaken by J&K Pottution ControI

Committee.

5. J&K PCC is regutarty conducting quarterty drives for checking

informaI trading, dismantting and recycting of e-waste. Report in

this regard have been shared with CPCB dt. 22.12.2023and 13-03-

2024, copies appended as Annexure- G.

6. That, Regionat Director, J&K PCC, Jammu & Kashmir have also

been advised to ensure conducting of monitoring / sensitization

drives on quarterty basis vide letter dated 11.5.2024, copy

appended as Annexure- H.

ln the premises, it is therefore respectfutty prayed that the report may

kindty be taken on record before the Hon,bte Nationat Green TribunaL for

consideration.

q3HeGc,.^. p
(Ghansham)Singh) . , -
MemberSecretarv't's'

J&K PCC V+

Page 2 of 2

Prayer:
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Jammu and Kashmir Pollution Control Committee

Parivesh Bhavan, Forest Complex llSitf factory Road
Transport Nagar, Jammu, 1BO 006 ll nalnagn, Srinagar, 190 008

I el - 0191-2476927; mail - membersecretaryjkspcb@gmail.com

fl nne-I - /'f

Ta
LiFT

Member Secretary.
Central Pollution Control Board,
Parivesh Bhawan, East Arjun Nagar,
Delhi-110032.

No. : JKPCC/Sc. / oA 512-2o2\t2o2f3s-1jY Date: O+ -os-2024

Sub. Submission of Report / Action Taken Report for Execution Application No.
0412022 filed in the matter of OA No. 51212018 before the Hon'ble NGT PB-
New Delhi.

Ref: Your office mail dated May 02, 2024.

Sir,

Kindly refer to your office mail dated lVlay 02, 2024 with regard to the Subject

captioned above.

ln this regard, requisite information as per prescribed format is enclosed here with

for kind information and further necessary action at you end please.

Encl: As Above

Yours Sincerely,

v6hhQ"-"*t-
. lGhanSlfam Sing h) JKAS

X Member Secretary -t,i 2+

Copy to.-
1. Additional Director and Divisional Head Wlvl-lll Division, CPCB, New Delhi.
2. PA to Chairman for kind information of the Chairman, J&K Pollution Control

Committee.
3. Concerned file.
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Format for submission of report by SPCBs/PCCs
( Note the format consists of three parts)

Part l: Action Plan for Enforcement of E-Waste Rules in the Country (Time period
October 2023 to March 31, 20241

S.N
o.

Ghal lenges/Activities Stakeholder
responsible

for implementation

Action Status of
implementation

1 lnventorization of e-
waste generation

SPCBs/PCCs SPCBs /PCCs
tocomplete this
activitywithin one
year.

lnventorization carried
out till 2020 as per
CPCB guidelines,
2016. Revised
methodology to be
worked out. CPCB
RegionalOffice,
Chandigarh has been
requested to advise on
how to proceed in this
matter

2 ldentification of
Producers who have
not registered at E-
waste EPR Portal

CPCB,
Custom
department,
Ministry of
commerce and
Ministry of
electronics &
telecommunicatio
n

This is a
continuous
activity for which
support of
SPCBs/PCCs/C
ustom
departmenU
lVIinistry of
Commerce,
Ministry of
Electronics and
telecommunicati
on is required.

N/A

3 Verification of facilities
of recyclers for their
infrastructure and
records

SPCBs/PCCs/CPCB This is a continuous
activity. All the
registered recyclers
will be verified per
year.

No Recycler in UT of
J&K

4 Checking of informal
trading, dismantling,
and recycling of waste

SPCBs/PCCs/
District
Administration

SPCBs/PCCs in
coordination with
District
Administration has to
carry out quarterly
drive for checking of
this activity.

J&K PCC conducting
quarterly drives.
No lnformal E-waste
Recycler / refurbishers
found, Only scrap
dealers, small scale
service / repair shops.

lVlatter taken up with
concerned Divisional
Commissioners, Jammu
and Kashmir for co-
ordination in this
regard. (copy enclosed)

I

I
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5

and
disposal of e- waste

Facilitate collection
District
Administration/
CPCB

SPC Bs/PCCs/
to formulate
mechanism for
collection and for
incentivizing
setting up of
recycling facilities.

State Government
dismantler in UT of
J&K.
Collection points
identified by onty 09
No. of local bodies in
Jammu and Kashmir
to ensure collection of
orphan E-waste.
Govt. order 74 - JK
(HUD) of 2o2o dt
20.02.2020 issued toidentify collection
points by all Urban
Iocal bodies.

One authorized

6 overnance frame
work for monitoring
compliance

G PCBs/PCCs/
District
Administration/
CPCB

S

ensured at
city/district and
state levels for
which nodal
officers (state
environmental
secretary, district
collector, CMD/
Commissioners)
to be
designated.

lVlonito ring to be
designated by 06 No.
of Districts, viz.,
Anantnag, Baramulla,
Shopian, Rajouri,
Samba and
Udhampur.

lVlatter taken up with
concerned Divisional
Commissioners,
Jammu and Kashmir
for co-ordination in

copy
nc los

Nodal Officers

7

districUstate/CpbB
level

Capacity building at
District
Administration
/CPCB

SPC Bs/PCCs/

functionaries
in government /
NGOs be run
one

workshopsSpecial
educate conducted shorily

Workshops to

to firm up IEC
plan for educating
public at targe
about the system
of collection,
incentive structure
and facilities for
recycling.

SPCBsiPCCs/ State G overnment

The IEC Ptan to
be executed over
one year.

published in daily loca
newspapers to en
Compliance of E-wa
f\tlanagement Rule
2016 dated 2g-1
2A23.
Educating public
large in collaboratio
with PRO Ka
Sambhav through Rad

consumers to ado
scientific E-wa
disposal mechanism
11 Feb.,2024.
Public notice publish
in daily locals to en

Advert isement

of Recycle
rb sher

to encourag

consentseeking
registration
and Refu
06.03.2024.

B IEC plan b
and execu

,e firmed up
ted

this regard.

District
Administration
/CPCB

I

l

I
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9

Public notice
published in daily
locals to ensure safe
channelisation of E-
waste by bulk
consumers only to
registered Producer,
Refurbisher or
Recycler dt.
23.04.2024.

Strengthen system of
enforcement

SPCBSIPCCs/
District
Administration/
CPCB

Quarterly review of
violations and
enforcement
actions at
city/districVstate
level and quarterly
reports to be filed
with CPCB.

Quarterly Reports
being filed with CPCB
on continuous basis

Part ll: Compliance to Hon'ble NGT order dated 1S.01 .2021

(To be provided by UPPC only)

S.No. Direction given Status of implementation

1 AI the State PCBs/PCCs need to
identify the hotspots by constant
vigil and to coordinate with the
District Administration at local levels
to prevent damage to the
environment and public health and
meaningful enforcement of rule of
law. The E-waste needs to be
shifted to the nearest TSDFs for
safe disposal. Dismantlers and
recyclers may be located in the
conforming areas and provided with
proper infrastructure facilities.

J&K PCC conducting regular checking
drives, No hotspots of E-waste
recycling identified in UT of J&K.

One authorized dismantler in UT of
J&K. Located in lndustrial area, having
proper infrastructure facilities as per
CPCB guidelines, 2016. lVonitoring of
dismantling facility is conducted on
quarterly basis

2 We also direct the acceptance of
recommendations of the Oversight
Committee for the State of UP. We
record statement of learned counsel
for the State PCB for TSDF at
Amroha will be functionalby
01.03.2021. The State pCB may
ensure in setting up of TSDF and its
operationalization CPCB guidelines
are duly followed. The e-waste on
the bank of River Ramganga may
be duly shifted in an environmentally
sound manner. Banks of river
Ramganga should be cleaned and
no deposition of e-waste/black
powder observed.
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a

3. DPCC may continue further efforts
in coordination with the concerned
Authorities including Delhi police
and East Delhi Municipal
Corporation. lt is not enough for the
DPCC to be content by simply giving
directions to other statutory
authorities instead of coordinating
with them to ensure compliance.
Dismantlers and recyclers may be
located in the conforming areas and
provided with proper infrastructure
facilities.

(To be provided DPCC only)

Part ll!: Action Taken Report on CPCB,S DIRECTIONS

No. rection

.2022 being submitted on continous
to CPCB dt: 07 10.2022 and ZZ-12-

2023 along with
compliance

ATR w.e.f Januarv
kind informdti

rections ated 06 n com nce to
06 09
basis

quarterl
of Actio

retu Srn fo rv
n PI an

nclS eto forosedApri
on An n reexu

2 nsd .01re
J

n S SU MI o
KPCC/S clEVYl24ll 2 llB23 a.)826 d -03-
2024 Co enc edOS AAS nnpy reexu

3 Di ons 2
J

n S m A o
KP tel24l1CC/E-was -l2 t77 72- 47 dt: 05-03-
2 '402 Co nE aclosed AnSp unex re ilv )
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Annexure - I

Action'l'irken lleport in contpli:rnce to implementation CPCB directions dated 06.09.2022

in tlre matter of O.A. 5LZl20l8.
(rv.e.l. January, 2024 to April, 2024)

To carry out alvareuess programtne for
tlre l. stakeholc'lers as per provision of E-

waste (Manageurent) Rule's. 2016 and to
bring inforrnal sector to fbrmal sector
tlrrough awareness drives, IEC
campaign, print rnedia etc. olt regular
basis

S. No Direction Issuctl by CPCB Action .fahen

I To set Llp robust mecltanism of
surveillance for addressing tlre issue of
illegal / informal processittg of E- waste

in yourjLrrisdiction.

Contittuous checking of scrap dealers being carr ied

oLrt by JKPCC on quarterlY basis.

Matter takett Lrp r,vith respective Divisional
Conrmissioners. Jatntnu / Kashmir for co-ordination
this re e

) To carry out randotn inspectiott for
auditing of authorized e waste

disrnantling and recyclittg ttttits as per

transparent procedure established for
such randomized selection of units for
assessing the rnaterial balattce in terms of
qLrality of e waste collected, quarrtity of e
waste dismantled/recycled vis a vis

qLrantity reported so as to asceftain
leakage of e-waste to intbrmal sector, for
checking quantities of different rnaterials

prodLrced such precious/semi- preciotts
aud useful uretal from e-waste and co-

relating it with CST paid for checking
availability of adequate dismantling and

recycling facilities and ensuring capacity
in line with guidelines of CPCB. J&K
PCC to ensure transparettcy irt selectiotl
of r"ruits fbr landom inspection.

There is only one atttltorized Dismantler in J&K.

Monitoring of disrrarrtler is being carried oLrt orl

quarterly basis. Quarterly Collection details

being sLrbrnitted by concerned stakeholder.

Disrnantling unit is complying with CPCB

guidetines with respect to capacity vis-a-vis
space available.

a

a

(Capacity :165 MI / yr)
(Spnce: 1280 sq. nttr)

3. To irnplernent Actiott Plan issued in the

lnatter of O.A No. 512 of 2018 irt

Hon'ble NGT (PB) for ettforcement of E

waste (Managemeut) Rules, 2016 with
fbcus ou actiou points related to informal
trading, dismantling and recycling of e-

waste, Producer's systetns for collection
& channelizatiou, quantity of e-waste

collected towards fLrlfillrlent of
collection target and submit repofis
quarterly on the oLrtcome.

. Cornpliattce being made with respect to
implementation of Action Plan and reports being

subrnitted on continuous basis to CPCB.
(Copy of latest Report enclosed as Form-I)

Producers are being verified in compliance to

CPCB directions. Producers identified in J&K
are Importers and Collection targets not fixed by

CPCB yet.

a

1. l. Three No. of Ads published in daily locals

dt. 29.12.2023. 06.03.2024 & 23.04.2024.
2. Educating Public at large itr collaboration rvith

l(aro Sambltav in February, 2024 to erlcoLlrage

cousumers to adopt scientific E-Waste disposal

rnechanistn.

I

I
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frnnc-x - B
Jammu and Kashmir Pollution Control Committee

Parivesh Bhavan, Forest Complex ll SllX f actory Roaa
Transport Nagar, Jammu, 180 006 ll Rajbagh, Srinagar, 190 008

Tel - 0191-2476927i mail - membeBecrelaryjkspcb@gmail.com

iyt[J

IIon'hle \(; l \latter
o..\.sr2/20r8

Labour Commissioner,
Shram Bhawan,
Rait head Complex,
Jammu.
No. JKPCC/SC. toA512-2o18 lzqt +51" ?SG Date: o'l--05-2024.

Sub: Facilitation of cottection and disposat of E-waste and under E-waste (Management) Rutes,
2022 and amendments thereof -reg.

Ref: i) Hon'bte NGT directions in matter of O.A No. 512/2018 Dated 02.09.2019.
ii) No.: SPCB/LSl/l 5/436/1 91 4-17; dt: 2s-o1 -2020.
iii) No.: JKPCC/PS/MS/21 /1 062-65; dt: 23-06-2021.

iv) Hon'ble NGT direction; dt. 15.01 .2021 .

v) Hon'bte NGT direction; dt. 12.03.2024.
Sir,

Kindly refer to the subject and reference cited above. ln this connection, I am to convey that
Hon'bte NGTvide its order daled 12-03-2024 have issued fresh directions to ensure imptementation of
its eartier directions dated 1 5.01 .2021 in oA 512/2018 titted ..shailesh singh v/s state of uP & ors"
w.r.t imptementation of Action Ptan for E- waste Management Rutes.

Further, responsibitities of Department of Labour in the UT taid under Rute 10 (2) of E- waste
(Management) Rutes, 2022 are to;

a) Ensure recognition and registrution of workers involved in dismantling and recycting;
b, Assisf formation of groups of such workers to facititate sefting up dismantling facitities;
c) Undertake industriaL skitt development activities for the workers invotved in dismantting and

recycling;
d) Undertake annual monitoring and to ensure safety & heatth of workers involved in

d ismantting and recycting.

It is therefore, requested that required steps for ensuring comptiance of the aforesaid
provisions of E-waste Management Rutes, 2020 may ptease be taken.

The above titted case has been tisted before the Hon'bte NGT on 16-05-2024 for which
Comptiance Report has to be f ited by the J&K pCC.

Yours faithfutty,

o6kn"U-^,te_
(Ghanstlbm Singh) JKASq.5.)ttMember Secretary

J&K PCC

Copy to:-
1. Secretary to Govt., Labour & Emptoyment Department, Civit Secretariat, Jammu/Srinagar Jammu

for information.
2. Regionat Director, JKpcc, Jammu / Kashmir for information and necessary action.
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An\ar- <-

Jammu and Kashmir Pollution Control Committee

Parivesh Bhavan, Forest Complex ll Sitf f actory noad
Transport Nagar, Jammu, 180 006 ll Rajbagh, Srinagar,

Director, Tel- 0191-2476927; mail ' membe6ecretaryikspcb@gmail com

lndustries & Commerce Department,
Jammu & Kashmir.

190 008

LiFt
:l lla

No. JKPcc/sc. toAs12-2o18 t2tr ?50--153 Date: 09 -os-2o24
Sub: Facilitation of collection and disposat of E-waste and under E-waste (Management) Rutes,

2022 and arnendments thereof -reg.
Ref: i) Hon'bte NGT directions in matter of O.A No. 51 2/201 I dated 02.09.2019.

ii)No. : SPC B/LSJ/1 5/436/1 91 0-1 3; dt:23/0 1 /20.
iii) Hon'ble NGT direction; dt. 7 5.01 .2021 .

v) Hon'bte NGT direction; dt. 12.03.2024.

Sir,
Kindty refer to the subject and reference cited above. ln this connection, I am to convey that

Hon'bte NGT vide its order dated 12-03-2024 have issued fresh directions to ensure imptementation of

its eartier directions dated 1 5.01 .2021 in oA 512/2018 titted .Shaitesh singh v/s state of up & ors,'

w.r.t imptementation of Action Ptan (copy enctosed) approved for imptementation of E-waste

Management Rutes stiputates "a mechanism for incentivizing the setting up of recycting facitities to be

evo[ved in co-ordination with District Administration" .

Further, the provisions taid under Rute 12 (1) of E-waste Management Rutes, 2016, as amended,

mandates tnal "Department of industry shall ensure earmarking or allocation of industrial space or

shed for e-waste dismantling and recycting in the existing and upcoming industriat park, estate and

industrlal clusters".

It is therefore, requested to take necessary steps for ensuring comptiance of the aforesaid

directions of the Hon'bte NGT for submission of Action Taken Report.

The above titted case has been tisted before the Hon'bte NGT on 16-05-2024 for which Action
Taken Report has to be fited by the J&K pCC.

Yours faithf utty,

Copy to:.

l. commissioner / secretary to Govt. lndustries & commerce Department, J&K for favour of
information

2. Regionat Director Jammu / Kashmir for information and necessary action

0164& la*^p
(GhanSdim $ngh) JKAS L
Member.secretary 4,5- 4J&K PCC
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/ J&K PCC i

Jammu and Kashmir Pollution Control Committee

Parivesh Bhavan, Forest Comptex ll Silf factory Road
Transport Nagar, Jammu, 180 006 ll Rajbagh, Srinagar, 1gO 008

Tel - 01 91-2476927; mail - membersecretaryjkspcb@gmail.com
rv\:lu

LiFE

I lorr'blr \G'l )lttte r
o..\. 5 r2120 llJ

1. The Commissioner,
Jammu Municipal Corporation,
Jammu.

2. The Commissioner,
Srinagar Municipal Corporation,
Kashmir.

3. Director,
Urban Local Bodies, Jammu.

4. Director,
Urban Local Bodies, Kashmir.

No. JKPCC/Sc.loAs]^2-201.8 l24l trc3-E-aJ Date: t\ -os-zoz4
sub: status of compliance of E- waste (Management) Rules, zozz and

amendments thereof- regarding Collection & Disposal thereof.
Ref: Hon'ble NGT direction in oA 512/201s dt. 15.01.2021 and L2.03.2024.

Sir,

Please refer to the subject & reference captioned above. ln this connection,

I am to covey that Hon'ble NGT have issued fresh directions w.r.t implementation

of directions dt. 15.01.2021 regarding enforcement of E - waste (Management)

Rules in the country.

Further, duties of concerned local bodies mentioned under Schedule-V

(S. No 3) are:

L. To ensure that e - waste, if found to be mixed with Municipal Solid Waste,

is properly segregated, collected and is channelized to registered recycler

or refurbisher.

2. To ensure that e- waste pertaining to orphan product is collected and

channelized to registered recyclers or refurbisher.

+
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3. To facilitate setting

systems.

up e- waste collection, segregation and disposal

4 Conducting training sessions to develop capacities of the urban and rural
local bod ies.

It is therefore, requested to share Action Taken Report in compriance to
above stated provisions of E- Waste Management Rules, 2022.

The above titled case has been risted before the Hon,bre NGT on 16-05-

2024 for which Action Taken Report has to be filed by the J&K pCC.

Yours Sincerely,

\ Hch"*mt.kh,Jffi"
f Member Secretary fl, s +

Copy to:-
7 Regional Director, J&K pcc, Jammu / Kashmir for information and necessary

a ction.
2 P.A. to Chairman l&K pollution Control Committee for information.
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E-waste generation for 2019-20 has been estimated on the basis of sales figures of
pi'evious years for fifteen no. of EEE items calculated as per average life period of various
eqrripments (CPCB guidelines, 2016)

The Inventorisation for 2019-20 has been carried out as per Rules and is based on method
of estimation stipr-rlated in guiclelines published by CpCB for implementation of E-w,aste
(Management) Amendment Rllles, 20lg as below

E-waste generation (weight or number) in the financial !€ar 'x-y': Sales in the financial
year '(x-z)- (y-z)'

Where 'x-y' = financial year in which generation

Z : average life span of EEll

estimated,

Sales figures for various equipments were procured from
financial year on the basis of formula as above, For e>lample,

respective Producers for specific

Estirrration of E-waste generation for CFL in 2019_20:
Thus, Estimated E-waste generation for CFLs :

Sales in (2019- 2) - (2020-2)

Sales in 201 -2018 ( no. or wt.)1

(

Inventorisation of E-waste (2019-20)

l
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Table 1: Compiled Sales data of Electrical and E
for Inventorisation ( Z0lg-20)

Eq uipm,:nts (EEE)

Item
( Category with code)

2016

Aver:rge Life
(As per CPCB guidelirres.

Brand auantity (No. /wt. in kg)

Haier 2289
Whirl I 1977

God 14357
Panasonic 121

CEEW2
Refi'igerators

(sales data for 2009-10)
I 0 years

Sanrs 600 TTotal
18750 No. + 600 Tons

1486Hirier
WhirL 1268

LG 604108
PB I058
IITB Bs2

Panasonic 98'/

CBtrW3
Waslring Machines

(Sales data for 20 t0- l I)
9 years

S:rntsun 388 TTotal
505 I No. + 992.707

[Ilier 2596
48 962,40

I.G 1312056+19t425
Panasonic 1532

PE 37 t0
Iluvells 118044.1

Sarns 459 T

CEEWl
T.V./LED

( Sales dara for 20 t0- I l)
9 years

Intex lr8Total 7956 No. + 669.27 Tons
Haier 2594

Whirl I 523
Blue star t924
Carrier 292

Panasonic 224
Sanr u l3l T

CEEW4
A.C.

(Sales data for 2009-10)
I 0 years

Diahin tlT2
Total No. 5557 No. + 23487

flavells 3l06kg
Surya Roshni 37,450 (FTL) + ee4(cFL)

CBBW5
CFLs and Mercury
containing lamps
ales data for 20li-

2 years

Philips 5.1 T
Total No. 38444+ 8.27

Dell 915
HP 25 000

Acer l0+ 19766(monitors)+
I 957 accessories

ITEW 2
Computers

(Sales data for 2013-14)
6 YEARS

Lenovo r40l 5

49340+26.7657
computers,l 0706 (monitors)+

accesso ries
Dell r8 300

l,enovo I 804

ITEW 3
laptops

(Sales clata fbr 2014- I 5

5 YEARS

So 308.63
Totrrl No. 20,1,04 + .63

Total No.
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ITEW 4
Notebook CotnPuters

014- I 5

Total No.

14,200HP
18317Acer

5 YEARS

32,577

53Acer
1T

9.6

5 YEARSITEW 5
Notepad
(20 r 4-1 s)

53 No. + 1.0096 T
Tot:rl No.

Acer
3'778.207Canon

10 YearsITEW 6

Printers includirrg
Cartridges

10
723 + 3718.20 T

Total No.
Canolt8 years1TEW 7

Copying EquiPment
I l-12 106.43 T

Total No. 2lPanasonic6 yearsITEW 9

User Terminals and

sYstems

2l
Total No.

50Panasortic9 yearsTTEW 12

Telephones
l0-1 I

50
Total No.

5652.71I

0,341+ 316 kg (M obile
Accessories

Nohin

J 1Micromax
4lT

23'7.6LG
26't0Panasonic

5 r681+ 77050lntex

7 Years for Feature

Phones and

5 years for Smaft
phones

ITEW 15

Cellphones
(2013-14)

482803+ 17 .54 T
Total No.

45P:rnasonicL0 yearsITEW 16

Ansr,vering sYstems

I

r06.43 T

(2013-14)

Sony

Samsung

(2008-09)
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Table 2: Estimation of E-waste generation for year 2019-20

E-rvaste generation for year 2Ol9-20 has been estimated to be 13,602.1s6 as per table 2. Per

capita e-waste generation as per projected population for J&K as l.50cr in 2020 is estimated as

0.90 kg' Pertinent to mention here that the estirnation does not include sales figr.rres rrf few

Name of the
Equipment

Average
Lil'espan
(in years)

Total snle during period
as calculated for each

item
(CPCB guidelines, 2016)

Default wt.
applied

(As per UNEP,
2009)

& Market survey

Item Code Estimated
Quantity of

E-waste
(Tons)

T.V./ L.C.D B 7956 No. + 669.27 T 36 CEEW 1 24t5.88

Ref rigerator 10 18750 No. + 600 T 4+6 CEEW 2 1 500

Washing
machine

9 5651 No. + 992.70 T 44 CEE,W 3 1241.34

Air
conditioner

10 5557 No. + 2348 T 60 CEEW 4 2681.42

F I uorescent

and other

Mercury

containirtg

lamps

1 38444 No. + 8.2 T 0.08 CEEW 5 | 1.27

Personal
CorrpLrters

6 49340+26.7657
computers,

f 0706 (monitors)+
1957 irccessories

30
( PC + Monitor)

ITEW 2 rs06.96

Laptops 5 20,104 + 308.63 kg 3.5 ITEW 3 r00.82

Notebook
Computers

5 32,571 2 ITEW 4 32.57

Notepads 5 53 No. + 1.0096 T 2.5 ITEW 5 I l3

Printers l0 723 + 3718.207 5 ITEW 6 378 r .81

Copying
equipment

8 106.43 T 30 ITEw "7 t06.43

User
terminals and

systems

6 2l 20 ITEw9 0.42

Telephones 50 0.5 ITE,W 12 0.02s

Cellphones 482803+ 17 .54 T ITEW I5 222.37

Answering
Systems

45 2.5 ITEW I5 0.112

TOTALS 13,602.56

I

,:ir rr

9

5-7 0.3

l0
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reacling key players in the market for products like Telephones, Photocopiers, laptops printers

etc. whicir was Llnavailable with these Producers as companies are not maintaining any State

'it,ise 
records of same ancr few have iirformed about losing the old cla-ta while others could not

subrnit data due to non-availability of concerned staff owing to COVID- 19

I

Category of E-waste Total Quantity estimated to be generated cluring
2019-20
ric Tonnes)

IT ancl TB equipments 7849.91

2

Consumer electrical and
electronics 57 52.647

Total
13,602.56

As per estimation figures, IT waste contribnte 57.70 % of total E-waste while Consumer

Electronic Equipments contribut e 42.2 % of total waste. Among Consqmer electronics, CEEW 4

(Air Conditioners) has been estimated to contribute maximum volume in E-waste generation

while ITEW2 (Personal Computers) has been estimated to contribute maximum volume among

IT equipments.

Annnal Reports for 2019-2020 have been received from only 50 No. of Bulk Consumers

under Rule 9 (4) of E-waste Management Rules,2016 owing to COVID-I9 pandemic. As per the

compiled data, it has been observed that most of the bulk consumers, particularly educational

institutions have E-waste stored within their premises while others have disposed off E-waste

generated at respective places as per provisions laid r-rnder Rules and in compliance to directions

issued fiorn JKPCB.

As per compiled data from Bulk Consumers, it is clear that practice of disposal of E-

waste from Govt. Institutions being very slow, leads to storage of E-waste for long period of time

which is also attributed to lack of awareness among bulk consumers regarding take back

mechanism established by Producers / collection mechanism established.

Awareness among consumers and bulk conslrmers regarding harmful effects of
r-rnscientific disposal of e-waste and collection points established through producers / Producer

Responsibility Organizations with remunerative details needs to be made on continuous basis to

ensure efl-ective collection of E-waste.

S. No.

284



\

Compiled data on A nnual Reports for E-u,aste recei\/ed from Bulk Consumers
under Rule 9 (a) of E-rvaste Mana gement Rules,20l6 as amended

S.No.
Bulk Consumer

Details
ITEW]. ITEW2 ITEW3

ITE

W4

ITE

w5
ITEW6

ITEW

7

ITEW ITE

w9
ITEWl

0

ITEWl

1

ITEW

t2 13

1,,.* ITEWl

4

ITEW

15

ITE

16

CEEWl CEEW2 CEEW3
CEEW

4
CEEW5

(wt. in kg)

Total Remarks

1
Airport AuthoritV of

,ndia
Nit Nil

Z ASSCHOMS

Nit Nil

3
Bharat Petroleum

Corporation Ltd.
Nit Nit

A
Bhani lnfratel Ltd.,

Srinagar
47.26 47.3

disposed off
VRG

5
8SNL, Jammu (North

circle)
Nit Nil

6
BSNL, Planning

division, rammu 62 21 s53 3652 4299 stored
7 BSNL, Udhampur

Nit

8
Chambal fertilisers &

chemicals Ltd.
Nil N/A

9 Projects, Railhead

Valley

87.5
99.1 Stored

11

10
lCitizen's co-operative

Bank l-td
0.5 24.3

o? 7c

19

19 12 20.92

0.4

2.73

44.2

148.4

stored

1.2

13

L4

CSIR-lllM, canalroad,
Jammu

2782 6.49

500 7A

205 206

20 960 2200

25.5

10.61

3750

2s.5

19.75

3199.49

disposed

stored

stored

stored

stored

16

19

17

18

GDC, Akhnoor

GDCrJindrah

GDC, Bishnah

GDC, Gandhinagar

300

23.8

15.9

2O

30 0.1

0.45 36

346

Nit

80.25

stored

stored

24 26
50 stored

11.6

Coca Cola

CVPPL, Kiru

GCET, Jammu

GDC R.S.Pura
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39
NHPC-Dulhasti,

Kishtwar

NHPC-Kathua 154.3
Nit

99.4 i0.5 4 3.6 11 2-\NHPC-Reasi 40 160 0.8 s40.7 Stored

Nit

180

210 Stored
Punjab National

Bank 196.5 0.85 29.4
231.97

Disposed off ( Exigo

Recyclers)Quality structures
ttd., S|DCO, Bari-

Brahmna
Nit

45 RBI Bank
542

35 111 Disposed off
Karo46

Reliance Digitat
Platform & project

services Ltd. 5i
47 SBI BANK

51

90

disposed off

90 Stored48

Sewrage & Drainage
division

0.3 80 3
83.3 stored

49
SMVD Narayana

608.95s0 Disposed offry t8 Broadcast Ltd.

Total 0.5 6877.O4
Nit

577.6
N/a

3089 576 207 87.5 699.7 4 7.r8 106.9 1284.5 1190 6965 2285.2 24567.63ota E-waste generated B ulkby Consum ers 24568 Kg
E -waste redsto with U k Cons u mers: 'L.697887 kgTotal E-waste dis posed asoff per provi: ions idla Runder ules 559s.94 kg

40
28.8

41

42 Power Grid Corp. 30

43

44
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J&K poiluticrn Control
Jarntnu Board

r!#irl,fff,|,W"--

Il:.y}*r.:r secretary

flTr,',',#;x ffx,fi f;i[lu,.,

No : pCB/T 
/ C /E-W aste /2020 /

Sub:- Annuiil report for
and amendments thereof

In reference to above cited subject, please find

te:8.7togtzozo
year the 201

- regd.
9-2020 regarding E_ Waste Management Ruler20l6

Sir,

of E- Waste iVlanagenrent under said Rulesunder relevant Rules (Schedute IV) for

the Annual report
per provision laid

.,1,,.

Encr. : *?a,aHry E_waste.

\

Copy to the:-
r) Sh. S.K.

J4$
Gupta,

Member

Regional Director, rlpCB, Lucknow for
1

iinfurnutior.

ii) Office file.

I

i

I

I

2aIq.ai2o

I
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€Foz

IN FORMATION, EDUCATION &
COMMUNICATION PLAN FOR J&K

2024-2025

+
-j
t6
?
(

Til
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Background:

As per Hon'b le N GT d irectio ns dated
02.09.2019 and Action plan approved in the
matter of O.A. No. 5 j.2 /2OLg,

"lEC plan needs to be firmed for one vear by
concerned state /ut Govt. to ensure effective
implementation of E-waste Rules,,.

IEC PLAN FOR J&K 2 t--l

290



IEC MODULE:
A. oRIENTATIoNCONTENT ( FOCUS AREAS)
IEC plan shall be focussed toensure' Mass awareness upto rural areas' simple communication to ensure befterunderstanding
' ,TII"L un$e.lstanding about E-waste & its harmfulrmpacts, if disposed -unsci"ntifiCrfiy. s "'r' ,

Y$tl'r1117,.,.;I:on masses to adopt sare

IEC PLAN FOR J&I( 2024-25
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o lntimating consumers /
regarding nearby collection
points.

Motivating public through demo E-waste binsinstalled at Public places / covt. Departments.
lntimating Bulk consumers about the legatproceedings in case of violation of provisions
laid under E-waste Rutes.

Bulk consumers
points / drop-off

o

o

IEC PLAN FOR J&I( 2024-25
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o Awareness
disrnantling

o Concerned
of Industry
irnplement
Managemen

drives to check informat trading,
& recycling of E-waste.
Govt. Departments (Department& Department of 

-tabour) 
to

Provisions Iaid under E-wastet Rules
"to identify & promote skitted rabour &encourage recycling facitities by eqrmarkingseparate spqce for ista btishment,,.

IfC PLAN FOR J&K 2024-25
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B. IEC Campaign: Target Groups
,/ Govt. Departments in UT
,/ Public Sector Undertakings
,/ Banks
,/ Educational lnstitutions
,/ Public /private Companies &
,/ Health Care Facilities

024-25
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C. IEC Campaign: Executing Strategy
Awareness through Digital Media
' Holding webinars for Govt. Departments.
' Holding webinars for colleges, schools in

collaboration with concerned departments.
' Holding webinars for Banks, lndustriat units /Factories/ Hospitats in collaboration with

PROs, NGOs, Eco_ctubs

LAN FOR J&t( 2024_25
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Awareness through live Demonstration
and Awareness tatks

EE-waste Collection bins may be got placed atvarious pubric ptaces uv pc'a i-pftbr TJ unaer
nlij,!orll,:I." at desilhrt"u prLii. prJJes, viz.,rvrars, Supermarkets, Big Bazaar' & 6ovt.Departmerits to creaie prdli. awareness.

Ettolding smatt scale ,*"r"n"ss talks with GramPanchayats in coflaboiJiion with Eco-crubs ing.o-!lge"r and University ituaenti ,nJ iliunteerNGOs

PLAN FOR J&K 2024-25
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Awareness through Audio-vis ual Media
Awareness arnong public regardi ng Collectionrnechanisrn and benefits of scientific disposatofE-waste through audio-Visual media shallbecarried out by J&K pollut ron Control Board.

a

i:3
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dbv
J&K PCB on continuous
basrs (20 tg-2020)
Awareness literatu reboth In english an

Outreach prograrns
beIng conducte

a

o

hind t got printed an
be f ng distributed INawareness workshops
held WI th Govt.

a

t

d
d

a

functionaries.

Jm 5, Wdld Envlsfrcltl !r.,

FoGtr

If disBosed
F,.waste ie Hazardous ..r..........

2011 an {ufim, yo.r o,

of in an unecientilie ,Ranner

'ltsf*t

$fa, blo vrirh al
y.q*rJt/y.^.,,

24-25
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lll( PoltuTloll Gol{rrot 80ARD
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IEC PLAN FOR J&K 2024-25
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Seminars held with
vanous Govt.
function aries, viz.,

Ind ustria I Association
Bari Brahmna

All Govt. Polytechnic
Colleges, Jammu

All Degree Colleges,

Jammu

a

o

o

o

oR J&K 2024-25
t.

.+

-
Tl,l ho,n,,
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*

I
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I
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Awa reness
held with
f u nctiona ries
various school
and Udhampur
under Swachhta
Plan 2019-2020.

Govt.
from

n Reasi

district
action

workshops

S

rrc 4-25
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E-waste collection Bins

d istributed to create
public awareness among
Govt. departments by
Pollution Control Board

in collaboration with M/s
Auctus E-Recycling

Solutions Pvt. Ltd.

ITC PLAN FOR J&K 2024-25
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Thank You

J&K T}CG

For more detalls can contact at
Mem be rsecreta rviksbib'@Emailit6m

'.''-j.',' Regib na ld i reCtor.i ks bcbimtir@Eftail[bm
,l]iili ai u r.id ha$db@smaiJ. co m
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Atn<tf,'Q

Government of lammu and Kashmir
J&K Pollution Control Committee Litt

Dismantlers /

of the Chairman.

Lifestyle for
Environment

TJC C

Winter offi ce: Novernber-APril
Pa ivesh Bhawan, Gladini,
Trausport Nagar, Nmal,
Jammu- I 80006
Ph.lFax.0l9r-2476925

office: May0ctober
cmpus,

Govt. Silk factory,
Srinagar (J&K)- 190008

The Member Secretary,
Central Pollution Control Board,
Fiit ivesh Btrawar, C.B.D. Cum-Office Complex,
Ea:st Arjun Nagar, Shahdara,
Deitii-110032.

No: JKPC ctSc.t23t02 | 
"&B 

- t3l ted: && - t2-2023

Sub: Action Taken Report in Comptiance of CPCB directions Dated .09.2022 regarding

e;*
L)tl t

checking of Informal E- Waste Activities, Verification of

Recyclers of E- Waste and Drives for Mass awareness'

nef: GPCB File No. CM-1 301 1/28/2022-WM-III-HO-CPCB-HO7577 ; dt: B. 12.2023

With regard to the subject & reference referred above, Taken Report in

compliance of CPCB directions'dated 06.09.2022 regarding of Informal

E - Waste Activities, Verification of Authorized Dismantlers /

Drives for Mass awareness is enclosed.

of E - Waste and

Yours Sincerely,

(K.
ber

JKPCC, J u

Copy for information to the:-

l. Additional Director and Divisional Head WM-III Division, New Delhi.

\,17

2. P.A to Chairman, J&K Pollution Control Committee for

3. Concerned file.
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':tion Taken Report in compliance to implementation of Action Plan approved by
matter of O.A. 512/2018.

(w.e.f. April ,2022 till December, 2023)

ble NGT in the

S. No. Direction Issued by CPCB Action Taken
I To set up robust mechanism of

surveillance for addressing the issue of
illegal / informal processing of E- waste
in yourjurisdiction.

Continuous checking of scrap dealeis being carried out by

Closure Orders issued against 15 N{. or

'-ru,'
JKPCC (Copies enclosed as Annex.

JKPCC on quarterly basis
defaulter units by

1 To carry out random inspection for
auditing of authorized e waste
dismantling and recycling units as per
transparent procedure established for
such randomized selection of units for
assessing the material balance in terms
of quality of e waste collected, quantity
of e waste dismantled/recycled vis a vis
quantity reported so as to ascertain
leakage of e-waste to informal sector, for
checking quantities of different materials
produced such precious/semi- precious
and useful metal from e-waste and co-
relating it with GST paid for checking
availabilify of adequate dismantling and
recycliug facilities and ensuring capacity
in line with guidelines of CPCB. J&K
PCC to ensure transparency in selection
of units for random inspection.

There is only one authorized pismantler in J&K.
I

Monitoring of dismantle. if U.ing carried out on
quarterly basis. Quarterly lollection details being
submitted by concerned stakefrolder.

Dismantling unit is complying with CPCB guidelines
with respect to capacity vis-a.jvis space available.

a

a

a

t. To implement Action Plan issued in the
nrarter ol O.A No. 512 of 2018 in
ilorr'ble NCT (PB) for enforcement of E
ri,iste (lvlalagement) Rules, 2016 with
lbcus o:1 aution points related to
irrfolnial trading, dismantling and
reeyeling of e-waste, Producer's systems
for collection & channelization, quantity
of e-waste collected towards fulfillment
of collection target and submit reports
quarterly on the outcome.

compliance to CPCB

a

a

submission
CPCB

i
ln

I

made witlp respect to
on contiauous basis to

Compliance being
of quarterly reports

Copy of latest Quarterly
2023 annexed (XVI-XXI).

Producers are being verified
directions.

Report (July- September,

4. To carry out awareness programme for
the l. stakeholders as per provision ofE-
waste (Management) Rules, 2016 and to
bring informal sector to formal sector
thlough awareness drives, IEC
campaign, print media etc. on regular
basis

f. J&K Pollution Control Committeel conducted one month
long door step awareness drive for consumers and bulk
Coisumers regarding E-waste toni :o-os- 2022to 30-06-
2022,with focus on carrying the awareness at door step to
ensure compliance of responsibilifies of consumers and
bulk consumers laid under E-wastg (Management) Rules,
2016 in collaboration with six ilegree colleges. Each
college was given target of 1000 \o. of consumers / bulk
consumers.

2. One day lnteractive workshop wa! conducted by JKPCC
regarding "Implementation of EPR and Action Plan under
E-waste Management Rules, 2016 in strategic partnership
with Producer Responsibility Organization RLG Systems.
India Pvt. Ltd. on 24-06-2022. The objective of the
workshop was to deliberate upon ine current scenario of
EPR implementation in J&K and slatus of implementation
of Action Plan under E- waste lRules and to have a

c

W
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T
I

Goverr,mcnt of Jamrrtu and Kdshm;r
J l( Pollution Control Cornrnittee

Jir tn rrt u

N! -**ry".

u,.,";;:;""if'Ir,.",,,
Drricd. : t)\ -oc-zozz

\';'lrcreag, iu tcnl'ls of E-Waste (Nlanagernent ancl Handling) Rules, 2016'as
clce ir,-rttic wuste is lcquircd to be handled as.per the requilernents of the rules by having
pl.rce for collecliori and disposrll of,E;Wastc, coupled under proper.Consent /
PolIurion Contrcil Conrrnittee. 

,

Wlrelea$, one Shri Ranreslr Kumar has set up and put in openrtion a E-Waste di

the above said reQuirements oflaw has also igncrred the directions and instructions issued by r

Cornrnittec ti'onr time to time.

6i, 2018 the

ln
&e J&K

the

re 
^Dollution Controlrl

Whcleas, fresh inspection carried out by the Divisional Officer:, Pollution Cont,'o{ Comrnittee Januru
(sotrth) ort 16-11-2021 and repofted tliirt e-waste disrnautler unit is opelarional rvithout propel pollution control
dcvices/pollutiou control nleasures aud vllid authorization frorn the JK Pollution Control Cbrnrnittee.

Whereas, tlie e-rvaste disriiautler truit in question cannot be allorved to run unautlorisedly with above
.;, st.ttLrs arrd to the detlinrent of huuinn health and environment and l{egional Dirccto1 Pollution Corrtrol- Conrnrittce, Jamttu vide letter No. ICC/RDJ /fi\Y122t6471-72 dt.28-03-2022 has reconrnlencled the closure of

e-waste dismantlir unit imrnediately, 
i

Now, therefore, in exercise olpowers vested in the J & K Pollution Control Corn,!,iu.. uncler Sccliog
3J (A) of Wrlter (Plevention and Corrtlol of,Pollution) Act,l97'1and Sectiorr 31 (A) of tlierAir (Prcvention and
Contlol olPollutibn) Act, 1981, read with Section 5 of Enyironnreut (Protectionja.t, 198[ immediate clcsur.e
r:i'e-rvaste dismlrttler trrrit of Shri Ramesh Kuurar under the narne aud style of ilVs ltnrriesh I(unrar & Co.,
(Stlrip Dc:rlels), trelr Peahs Auto sliorvroorn, Dccli, Ncar I(unjwani Chorvk Jarnuru is {ngagea in collEctiou
rrr,tt rlisiiusrrl ole-rvaste and has failcd to meet tlre above said requilernents of law, is feieby or.dered, lvith
lbilorvin g dilections:-

1

>1/

'J/,,

Ivlanagenrcnt Rules.

Whcrcas, opart floln failing ro conrply rvith the nonns as pr.escribecl uncler
Itules,20l6 its aurended iu 20i8, tVL/s Ilarrresh Kuruirr & Co., (Scr:r1i Dcalers),
Dceli, Ncar I(ulrjrvarri Chorvh Jiuurrru is engLrged in collectiorr arrd ilisposal of e-waste

and uecessary action:

Jamnru for information and has

(PDD), Canal Road, Jirrnrnu.
fol uploading the closur-e order,

lllmesh I(uurar & Co.,
Jnnrnru fol compliance

(Scr:rp nerrr Peal<s Auto

r it.

I)eilr
has failed to rneet

ilismantler unit of
Denlcrs), netr

to snap the electric

near Pcal<s Auto
of the unit

llamesh

JI(, PCC

to his letter No.
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_ Gavernment of lammrt and Kashmir
JI( "Pollrrrion Control Comnrittce

Jarnnrtt
rloGo&k

*ii&
bh5riEA_

th.f .r. orX.DlU6

63r* pcc2o22
o7 -0e-2022

Flandling) Rules. 2016 as
t'equireurents of the rules

Emnir:atdhi.rs.<r.t.ryjrspGbggD[..o

Ortlcr No.
D:rtetl

Whereas, in tcr.ms of E_ Woste (N.fanagement anclelectlonic '.vaste iS rcclr.rired to be handiecl as per. theoreclranism in place for collection ancldisposal of E-Waste,. coupled uncler properh'om the J&l( poll ution Control
Whereas, Siu'i Ivlakhau Lal tras set. rup ancl put in operatiou a E_waste diname and style of NI/s Radhilgr Scra p'Yar:dr I(atra is engaged irr collec tion andern;lty soft drink/fi'uit juice aluminurn cans n(:ar the slopes of hill located Ban Gangae-rvaste and has failed to meet the above said requirernents of Iaw, as such it lvasnotices particularly notice dt. 23_0J-2022 bLrt failed to comply rvith norms ancl cdispose ol tlre E- Waste ir: violation of E-\\/asre Managenrent Rules.Whereas, apart fronr failing to comply with the norms as prescribedIvlanagemeut Itu les,20l6 as amenclecl in 20 l8 and clir.ections fi.om the Hon'ble NrcNGT), IU/s l*rdhika Scmp yarrJ, li.:rih,ay ll.oad I(atra Distr irt Reasi has also iand ins trtrctions issued by the Pollution Contr.ol Committee from time to time.Whereas, latest rnspection can.ie.l out by the Divisional Officer, pollutionRr-'asi,.rrr U -07 -21)22, reported that c'.ue to haphazardly stored storage of scrap asbiil slopes of Ban Ganga River by I\,I/s Rarlhihn Scr.ap Yarrl, Raihvaypr;llute{ tl:e rvater of the River and also statecl that the unit is operational withoutdevices/pollution control measures ancl authorization frorn the JK PollutionWhereas, the e-rvaste clisrnantler unit in question camot be allor.ved toabove status and to the detrimcirt of hunran health and environment andCt-.1trol Committee, Jantmu vide letter No. PCCiRD,I/MSWI773 dt. 08-07-2022closure ofle-lvaste d ismantler unit inrmecliately

Norv, therefbre, in exercise of porvers vested in the J ct I( Pollutioncction 33 (;\) of \Vater (Prevention ancl Control of Pollution) Act, 1974 ancl(Prevcntiou at:d Control of Pollution) Act, lgBL read rvith scction 5 of Envr\ct, 1986 imnrecliate closure of e-waste r.lismantler unit of Slui lr,Iakhan LalNI/s ltntlhika Scrap Yard, Railtvay Roacl I(:rtra-District Rersi, is helebyciilections:-

i). The Dcputy Comrnissioner./ District Magistratc, Rcnsi is directed to get the e_of Shri Orn prakash uncler the name atltl style of M/s Rrtlhika Scrap yI{atra be closed
ii) The Chief Engineer, Power Devel oprnent Corp.oration Ltd. (PDCL), Canaldirected to disconnect the electr.ic snpply to the above saicl unit immecliately.
i ii). Shri Nlakh.ur Lal. Prop. I\,I/s llatlhil<a Scrnp yard, llu ilrvay Road Katradilected to cease the operation oI'the unit fclrthwith

.i:

As nppr:ovctl by the Cornpetent Authorify.

fl-r.: .lKPt--

l)alecl :

rr1.l.i tLr tlre:

a

Io-- tl

to

)'t t

il

in 2018 the
haviug a propcr

/ auihorization

unit under tlre
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J

Government of Jammu and K;tslrmir
Pol{utirln Control Committce

J:rrrr nr u

Enr!ilirilrmb€rsec(Grarljtipcb@9fl r.il,co

.l;! ii::::;:-.:

Ui,,.:" L- -.;i

\\ i .:/

$ntr., Orl..r Nv.nrI.r llril
Prr./.A Uur.^. Cl.Jda.
lr.nlfrt NrtJr, tlrr w.l
l.n'nru. l,&rl lUqiU
Ph /(ar. Urt !l{7611!

B.jbrrh. EEI

l(i

*r1 JI( I'CC 2022

o'1-06-2022

Whereas, in terms of E-Waste (Nlarragerncnt arrd llanclling) I{ules, 2016 as

lvaste is recluired to be lrandlecl as per tlre lec;uirements of the rules by having a

collcction aud disposal of E-Waste, couplerl ptrder ltroper''Consent / autholization lrorn
Cornnritiee.

Wheleas, one Shri Rajinder Singh Janrrval has set up and put in operation a E-W disnrantler urrit under
the narne and style of l\{/s Rrrjinder Singh Jannval, (Scrap Dealcrs), uear IIr. Scc. Sch
Utllrirurpur is engaged in collection and disposal of e-lvaste and has lailed to nreet the

Bus Stantl, Il:rrn nagar',
said requir'ements of

larv, as srrcli lre rvas servecl with repeatecl notices particularly notice dt. l'7-02-2022but to cornply with nornts
ancl conLinLtecl to hanclle and clispose of th,: e-ll'aste in violation of E-Waste Mariagement les.

Whcreas, apart fi'our failirrg to compl,v rvith the rorms as plc:;cribed under E ic Waste lvlanagerlent
Rtrl.:s, 2016 as amcrtcled in 2018, iVI/s Rajinder Singh Jrrrurval, (Scmp Dc:rlers), nc:rr I
Utlhrtrtrirur is errgagcd in collection and rlisposal of e-lvaste and lras Iailed to nreet the

Scc. Sclrool, Bus Stirnd,
said requirernents of

Iarv lias also igrrored the cl and instructions issued by the Pollurion Control ftee fi'orn tinre to tirne.
Committee Udharnpur onWhereas, latest in calrierl out by the Divisional Oflicer, Pollution

28-l)3-2022 arrcl leltolted that e- te disnrantler unit is operational without proper polluti corrtrol devices/pol I ution
control rneasures and valid zatiorr lloLu the Jl( Pollutiorr Coutro[ Comnriftee.

Wheleas, tlre e-lvaste d nrantlel unit in question cannot be ailorvecl to ruu Lutau seclly with above status
ancl to the clctlirrient of liutnan th anct environrnent and Regional Dilector., Pollution Cornnrittee, Jamnru
vide leuer No. l')CC/ltDJ/.BW

u 
,l'immed iately.

8 dt. 05-04-2022 has reconrntended the closure e-waste dismantler unit

Norv, therefore, iu exerc of porvels vestod in |he J & I( Poltution Control Conr ttee under Scction 33 (A)
of \Vatcr (Prevention aucl Con and Control of'Pollution) r\ct, 1981, read rvith iate closure of e-lvaste
disnrautler unit of Shri Raji Singh Jrrnrrv:rl, (Scrap
Dculcrs), rreirr lIr. Sec. School of e-waste and lias
faileil to rleet the above saicl req rolts:-

i),; 'fhe f)eputy Conrmiss e-waste disrnantler unit of
!ihLi Rajinclel Singh Jr fi r)rlval, (Scrnp Dealers),
rreirl fIr. Scc. School, of e-lvaste and has
failed to nreet tlle above

ii). 'l'he (jhief Engirreer, Jarnrur, is directed to
<lisr:onrrect Lhe to the

Prop,

above said unit inrrnediately
Nl/s llajin Singh Jrrnrrval, (Scrtll Deal near [Ir. Sec. School,

J3us ,Starrtl, Udhampur is clirectecl to ceasc the of the unit lbrthwith.
As alpprovedoby A u t h o ri ty i,, !)i"l{::il-l

Ortler Nr.r

I Datetl

'i ;x;I,r.;,

(qr..,
,... .,i r li l',.. . .' . :, : .! t'...:,i

in 2018 the electronic
mechanism in place for

e J&l( Pollution Control

(Dr.
NI
JI(, PCC Janrrnu.

torl, colTl pliance and ary actiorr
tji1i."3,1.61u!.'i::$

Magistrate, Ucllranrp

PCC/l{DJ/EW t22t 6S at; OS-O+-ZOZZ

mmu for infonnation and has to his letter No.

iii. 'Ihe Clriel'Engineer, Polver. Developnrcnt Corpo Iflti Ltd (PDCL), Canal Road, Jam
ntrol Conrnrittee for up ing the closure order

v. ShLi Rajinder Singh Jirni l, Plop. Ivl/s lltjintler.Singh Jirurrvll, (Scrap De:rlers),
Staltl, Utllrirut1lur fol conrpI ilrnce

enr llr. Sec. Scliool, llus

Act, and Section 31 Q\) of the Air
I (Protection) Act, 1986

i.'i

Singh Jaiulvzrl under narne and style of M./s
Birs I I(l is engagecl irr sotlection aud

law, is oldeled, u,ith following d

Udhanrpur is directed to get

llar11e style of M/s Rajinder Singh
is engaged in collection and

of be closecl inrrnecliately.
Ltd. (PDCL), Canal

iii). Shri ltajincter Singh

,!l€l>'t-
nit,l

', il
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6overnntent of Jalnrnu ancl ihshmir
J{( Pr,ll u titrn. Cott tt'ol Colutui ttec

!vxrtrr Ullrcc: Novcrr,ber_April
Prrivurl' 8hilwJil, Cladni
IrJnrpurt NJtJr, Nd^val,
Ph/trx. urrt-2476925
Ph/frr .0r9r-2,176925

Email: membe,tectelaryjktPcb@iimail com'

6q .I&K
ocl togtz

Whereas closure of N{ls Virl'inder I(utnat' Sltlnnar(scrap
t{elr DC Ollice trJdhampur rvas orcterecl by the J&I( Pollution Control

1,1 JI( PCC of 2022 clrrted 03..06-2022, for failttle of the unit holder to

place lbr collection and disposal c'i E-Waste coupled uniler pl'oper

J&l( I']ollution Control Committee.

Whereas, the unit holcler r'cilt'esented to tlie JI( Pollution

revocation of closure order on tlre glouud thtrt he will not deal with an

thc JI(PQC tbuncl any snch type of activity in his shop arrd shall be rer

ancl recittest for revocation of closttlr: ol'der

Wherezts, latest inspection r.vas carried out by the Divisional

Conimittee Uclhampur on 02-07-202?, reported that closure orcler aga

turrit ha:: been implemented by District Administration and also

Control Devices/Pollution ContloI measLll'es are involved.

Whereas, Regional Director, J&I( Pollution Control Commi

i"cBlltuJrF,Wl22ll7B2 rlatcd {)9-n7-2022 has contl'med the lep

Officer, PCC Uclhampur and also sta*ed that the unit holder submi

rrpplication stating therein that he will not deal rvith any type of
rccornrnencled the revocation of closure order.

Norv, tlterefore, closure order No. 14 JI( PCC of 2022 rJtr

M/s Vrrintier X(urnar Slurtnii, (scrrp Dealers), Ilirrrian D[
Udhampur is hereby r,vithdlalvn fcrrthlvith, subject to the condition tha

r,vith any type of E-Waste in fittttre in the unit and shall collect mi

the restricted type of waste i.,e E-Waste.

.{s lpprovr:cl by the Competent Author

, )i'i t; i'
i,';'-','^ .-il1! -t' t"

r"lr i

\4 Ltl

copy and necessary action: -

ORJ)I!It NO.
I) ATtrD

Depr.rty Cornmissior-rer / D is trict Magistrate Udhlrnp ur'
Regional Director, Polltrtior-r Coltrol Committee, J:ttnmu, for
to his Ie tter lrlo, l'}C li/liD J l-[l\y 122 I L7 82 cl ate d N -07 -?.022.

3

4

5

Chief Engineer, Power- f)evelopment Corporation (PDCL),

I/c Website Po llution Control Committee for uploading the

Sh. Varinrler I(tttttar Sharma, Pr..op. M/s Virrinder liu
Iltrnriiirt i[)hur ltoittl, Fieirr DC Ofticc Utlharnpur

r Shlrtna,(scr:rp De:rlers),

"-fn
lt

r nB. office: May - october
Ul Alam Camput
Govt. Silk Factory

Srinagar (.1&K) 19000E
0194-2311165

of.2022
)

Barrian Dhnr Rold,
Committee vide Order I.lo

hrrve ploper rnechanism ir-t

rit/Authorization from the

tlol Committee seekinl-r

of E-Waste in fl.rtulc ,i1'

ible fol the conseqllelrcc

Ol'ficer, Pollr.rtion Control

the E-Waste Dismarrtler

that no specihc Poll,-rtion

, Janimn vicle letter irlo.

of concemecl Divisioual

rm undeltaking along r,r'ith

Waste and has accordinglv

A3-06-2022 issr.red agai nst

I{oacl, ir{car DC Ofiicc
r,rnit holder lviil not doal

IIS sclap items other- tliitn

S

Itarn r

arninLl

or'mation ancl has reference

road, Jirmmu.
wal orcler.

w::"

r'l,l-

','-'.) r

,,\. 
,}: :

".\."'i
')rr. I

I

I

14.

\,
t

(K.
'c
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(;oL'emment of Jammu and Kashmir
.IK tr,ollution Control Comrnittce

Jllr nt uw!{r .x|.., er!n[.r^!d
,r r.il at.b. il. Gt.rd
lr.hF,l xrr.r_ nJ*j

E,n.ir:m.mb....cr.r:ryjrrpcqegmrilco

Orttcr No. : blDatcd :

.il< PCC 2022
()'l -06-2022

Whereas, in terms of E-Waste (ivlanagement and Handling) Rules, 20 6 as amencied in 20lg the
electlonic waste is required to be handled as per the le(iuu'emerlts of the rules by a proper mechanisnrin place for. collection ancl disposal of E-Waste, coupled rurcler proper / authorization from the
Pollution Control Committee,

Whereas, one Slui lvlohd Saleem has set up and put in o a F-waste dismantler unit
peratio!rtrncler the name and style of NI/s iVlohrr Salcem (Scra;l Dealcrs) Dornail NIT- Ncer }lnnulran N{lnclirUdlrlutprir, is engaged in collection and disposal of e-waste and has fa to meet the above said

requlrements of law, as such it was ser,v.-cl witlr repeated notices particularly dt. 77-02-2022 but failedto corlply with nouls and continucrl ro handle ancl clispose of the E- in violation of E-WasteIvlanagemcnt Rules.

Wher.eas, apart fi.om failing to cornply with tlie norrns asIVlanagement Rules,20l6 as arnentle,l ir: 201 8, NI/s Nlohtl Saleenr (Scrap Dea r) Dornail NII-IA, Ncar
t.- .,,7
,.i 

)
'l

{':

z Control

prescu trnder Electronic Waste
I'I:rnumnn Nlantlir Udhanrpur., is engaged in collection ancl clisposal of and has failed to meet

issued by the pollution
the above said reqr.rirenrents of larv has also ignored the directions andCommittee fi.om time to tinre.

Uclham
Whereas, latest inspect ion carried out by the Divisional Olficer,,pur or128-03-2022 and reported that e-waste dismantler unit IS

tion Control Committee
without pr.oper pollutioncontrol devices/pollution conh ol measul.es ancl valid authorization JK Pollution Control

)

(, 
,,,

Comrnittee from
Wheleas, the e-waste disnrantler unit in question cannot be allowed to l'un with abovestatus and to the detr.iment of human heal th and environment and Regional tor, Pollution ControlCommittee, Janrmu vicle letter No. Pcc/RDJ/trwt22/69 dt. 05-0.1-2022 has the closure ofe-rvaste disnrantler unit immediately

Norv, tlterefore, in exercise of powers vested in the J & K Pollution Committee uncler
31 (A) of the Air

Se ction 33 (A) of \yater (Prevention and Control of Pollution) Act, 1974 and(Prevention and Control of Pollution) Act, 19g1, read with Section 5 of Env t (Protection) Act,l986 immediate closur.e of e-waste clism antler unit of Shri Dervan Chand Under name and style of NI/sNlohd Sllcern (Scrap Dealers) Dornail NII-IA, Ncar flanunran NIandir dharnpur is engaged incollection and clisposal of e-lvaste and has lailed to meet the above sa id req cnts of law, is herebyordeled, with follorving directions:-

i). The Deputy Cornmissionerl District Ivlagistr.ate, Utlhanrilur is directed to the e-waste dismantierLrnit of Slui lvlohcl. Saleern uncler rhe name and style of I\,1/s IVIohtl (Scrap Dealers) DonrrilNII-1r\, Near IIan uman l\[irurlir Udharnllur be closeci irnmediatelyii). The Chief Engineer, Electric & lvlaintenance (pDD), Canal Road, Jr is directed to clisconnectthe electric supply to the above sirid unit immed iatelyiii). Shr.i Nlohcl. Saleem, Nlohd Salecm (Scrap Dcitlers) Domail II-lA, Near [Ianurnlrnt\Ia ltlir to cease the oper.ation of the unit forthwi

, ,; \ ' i
!':,

i' : )'ii,:it,..i:, :',.t -,,,,,i.,-'
l.t r^ t,f--- /t i''i1.'-:,i -!-)--.No.:TKPCC/LS srstnozzf lS$-tS't ,',' ':. 

,

Darecl : Cf1-oa-zoiz ),i,:i
copv ro the f'Jllowi.g ror i.lir',urti"r, ."iili# ancl necessar.l,o.t1g,i,,;.[.1

l' 3.r:,, 
Cornnrissioncr /District IVIagisrrare, Udhampu.'u- rr, 

i:.8,:11 
Direcror poflrrri.n control committee Jammu for.information andNo. pCC/RDJltrwt22l(,() 

ttt. 05_04-2022. .* iii. fhe chief Iirrgi.ecr', Elcctrio .t ,ra";,rn Divn. (pDD), ca,al ltoacr, Jammu.iv' l/c web sitc JK l)ollLrti., Contr,l C<lrnmittee ior rlrioo.iing tl.,e closur.e orcler.v Qh,.i Nrlnl,,l r.,t.,..,.. t),-..^ 
^r/.. trt.r., c,-

IFS
Mcnrbcr Scc retary

JK I'CC,Jamrnu.

'.r+.,

leference to his letter

(Dr.

),.
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\r it

B)tmr-

ing) Rules, 201 as amended in 2018 the
ng a proper mechanism

on from the J&K

Lrnit under the name ancl
lr llarrunran Nlantlir,
to meet the above said

l'7 -02-2022 br.rt failed
violation of E-Walite

prescribed Electronic Waste
Sons, (Sc Dealers), Dornail, NI,l-

issued by the

, Poll Control Committee
without proper pollution

JK Pollution Control

ly with above
', Pollution Control

the closure of

Iution I Committee under
on) Act, 1974 and cction 31 (A) of the Air

rrment (Protection) Act,
name and style of iVI/s

, Udharnpur, is

pur is directed to the e-waste dismantler
Sons, (Scrap Denlers),

Road, J

,ately.

is directed to disconnect

Donrail, N[I-IA, Ncrr
it forthwith.

S
M er Secretary
JK PCC, Jammu.

,

J:,'.

. I'(C

-.:.,-.ii-.-

!i,i.tiu
\ui/

wIn.r uili..: N!y.,tr!..lplt
rrt.n! M.r.n, olrdnt,
ir,trlur n.trr, nJry:l

Government of Jammu and Kashmir
Jl( Pollution Control Committee

Jltnrntu

Em.il:m.mb.r3..r.t.ryjt jpGb@qm.lr.(o

rt /
1 ,r , 

I

rii /'
),:

./t

/ l:t r
.t'
l.' 

.

or<terNo. : LSrx pcczo2z
Drrtctl , 01 -06-2022

Wheleas, in terms of ll-Waste (Management and Llandl
electronic waste is required to bc hancllecl as per the lequirements of tlie rules by
in place for collection and disposal olE-Waste, coupled uncler proper Consent /
Pollution Control Cornmittee.

Whereas, one Shri Om l)rrrkash has set u,p and put in operation a E:was
style of N,I/s Oru. prrrkash antl Sons, (Scrap Dcllcrs), ))r.unlil, NII-IA, NUdhatupur is engaged in collectiorr and disposal of e-waste and has fai
requilements of law, as such it was sre'ved with repeated notices particularly
to cornply with nor.ms and contirued to handle and dispose of the E_Waste
Ivlanagement Rules.

Wheleas, apart from tailing to comply with the n()l.r1ts as
Management Rules, 2016 as anrencled in 2018, NI/s Om pral<rrsh nnd
1A, Near }lirnunran Nltntlir, Uclhampur has also ignoled the directions and
Pollution Control Committee tr.om time to time.

Whereas, latest inspection carried out by the Divisional Officer
Uclham prrr on 28-03-2022 a'd rcported that e-waste dismantrcr unit is
contlol devices/pollr.rtion

Committee.
control measur.es and valid author:ization from

whereas, the e-waste dismantler urit i, question cannot be allowed to run
status a,d to the detriment of huna, hearth and envirorunent and Regio,al
cornmirree, Jzunmn vicle letrer.No, pCC/ttD JtL\yt22l7l dt. 05_04_2022 has
e-wastg dismantler unit imrnecliately.

Nolv, thelefore, in exercise of powers vestecl in the J & K pol
Scction 33 (A) of Watcr (prevention ancl Control of polluti
(Plevention and Contr.ol of pollution) Act, 19g1, read with Scction 5 of Env
1986 immediate closnre of e-waste disrnantler unit of Shri om prakash under
onr Pr:rknsh a.ntl Sons, (Scr*p Dcurcrs), Domair, NII-IA, Near flanuman
hereby ordered, with following clirections:-

i)i The Deputy Commissioner/ District Magistrate, Udharn
tunit of Shri Om Prakash under the name and style of l\l/s Om Prakash a
Dornail, NII-1A, Ncui IItnurnan IVIandir, Udhanrpur be closedii). The Chief Engineer, Electric & Maintenance (pDD), Canal
the electric supply to the above said unit immediatel

.?

\ 'r',1.r

! _.-1.-i
lt 'r{ ,'
i 

'')., 
"'

viii). Slui Om Prakash, Prop. Nl/s Om prakash and Sons, (Scrap Dealers
cease the operation ofthe

As npprovcd by the Compi:tent Authority.
' :glir ;-1 

Trr ; tlr r'l ) J,t ul.! tlE f;i ?,; ; i tli:fj* li,i*.:Elra

l.:

i{:.

iii. The chief Engincrr; Elccrric & Ivlaintt. Divn. (pDD), cantrl Road, Jammu.
iv, vc web site JI( ['}ollution control committee or.uploading trr. .rorur. o,a"r.
v. ShLi om P'akaslr, l)r',yr. Nr/s orn pr.rtirsh nn,t sonl (Scrap Dcarcrs),

Ilitnunran Nlitrrrlir. I lrllri,rnlrrrr.

reference to his letter

(D..

flauurnln Mandir,

Domiril, NII-1.4,, Ncrrr
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Liir'L}.,

Governtnerfi of Jammu and Kashntir
JK Pollution Cortrol Committee

Jit nt ttt tt
w!n<r oili(.: No!.trt!.r.^r,u
rJr.11 u'.r.n.crJdnt!
1,r,tr!ort n.tJ,. n.rwJ

f. /I.r 0uLt.,0r25
i.lbrtI, tinra.r lJlrl
?h./t.rOrra-2tltt6a

Etrrul;NilD{ s.cr.r.ryj&pGoegnr.n.(o

Order No. : \\ JK I'CC.2022
I):rtcd : 0\-116-2[22

Whereas, in ter:ms of E-Waste (N'lanrgement and Handling) Rules,20l6 as

electlorric \vasle is required to be handled as pel the requirements of rhe rules by
in place for collection and disposal of E-Waste, coupled under proper Consent /
Pollr.rtion Control Committee.

\ry
PCC

Whereas, one Sfu'i Dewan Churtl lras set up and put in operation a E-waste di ntler unit under the
narne and styie of NI/s Dovan Chaurl, (Scr,rp l)ealcrs), W. No. 06, t)higli Chori, , Udhanrpur
is engtiged in collection and disposal oIe-l;aste aud has failed to mr:et the above said nirernents of larv,
as srrch it 

"vas 
served with repeated uoticc's particularly notice clt. 17-02-2022 but led to comply with

nolms and continued to handle and dispose of the E-Waste in violation of E-Waste Rules.

Wheleas, apart fi'om failing to o(lnrply with the norms as prescribed Electronic Waste
W. No. 06, ChigliManagement Rules, 2016 as ameuded in 2018, NI/s Dervan Chnnrl, (Scrlp

Chori, lLrurnagar, Udhrrrnpur is engaged in collection and disposel of e-waste and tailed to meet the
above said requirements of law has erlso ignored the clirections and instructions
Contlol Committee l}om time to time.

ed by the Pollr.rtion

Wheleas, li'esh inspection carried or.rt by the Divisional Officer, Control Corulittee
Uclhampur on 2ti-03-2022 and reportecl that e-waste clismantler unit is operational wi proper pollilion
cortrol clevices/pollution control measures and valid authorization from the
Cornnrittee.

Pollution Control

Wheleas, the e-waste dismantler unit in question camrot be allowed to run with above
status and to the cletriment of hlrmau health and envirorunent and Regional
Conrn.rittee, Jammu vicle letter No. PCC/llDJlB\y122173 dt. 05-04-2022 has

e-waste clisnrantler unit ir:rmecliately.

, Pollution Control
the closure of

Norv, thelelbre, in exercise of powers vested in the J & K Pollr.rtion Committee under
Section 33 (A) of Watcr (Prevention and Gontlol of Pollution) Act, 1974 and S n 31 (A) of the Air
(Prevention ancl Control of Pollution) Art, 1931, read with Section 5 of Envi t (Protection) Act,
1986 imn'recliate closure of elwaste disrna.ntler unit of SIui Delvan C:hand under the and style of IlUs
Dervar Clutntl, (Scrap Dealers), W. No. 0ti, Chigli Chori, lLaurnagar, U is engaged in
collection and disposal of e-waste.and has failed to meet the above said requi of law, is hereby
ordr:red, rvitir following directions:-

i). The Deputy Commissioner/ Disirict lvlagistrate, Uilhrmpur is directed to get

uuit of Shu'i Dervan Chand unclcr the riame and style of U[/s Dcrvan Chantl (Scrap Dellers), W.
i\lo. 06, Chigli Chori, I{:rmnug:rr, Udh:rnpur is engaged in collection and sal of e-waste and
has i'rriled to rneet the above said requirements of law be closed immed

in 2018 the
a proper mechanism

from the J&K

e-lvaste dismantler

ii).

iii).

directed to snap the

Shli Dewan Chand, Plop, NI/s Doyan Chnnd, (Scrap Dellcrs), W o. 06, Chigli Chori,
l{ltunirgur, Udhnmpur is engaged in collection and disposal of e-waste failing to meet the

forthwith.above strid rer-l.rirements of law and is directed to cease the operation of the

(I(. Rlnresh

JK, PCC

No. PCC/RD J lE\,y 12217 3 tlt. 05-04-2022.

i.ii, The Chief Engineer, Electric & Maintt. Divn. (PDD), Canal Roail, Jammu.

iv. l/c Web site JI( Pollution Coutlol Committee for uploacling the clrsure order

'[he Chie.l Engineer, Electric & ]vlaintenance (PDD), Canal Road, Jammn,
electric supply to the above said unit immediately,

tirry
u.

ar'

\:,, .,''
'','- \t/'

i,Ji

. ii.,. 'i

v

12
ll

reiference ro his letter

313



=
-;r;lJ I

. ii:!l

-: 'i

**7\

lii(er Novef,tbe.April

Covernn te ttl oJ' Jii t ntt t tt ilt, d l(os lt t il i r
JI( I'ollution Con trol Corn nrittee

.In ru rn rr

Glrd0i, Sum,ner Otlice:

NJBar. Narwal 5heiIh-ul.Alam Campu!
0ehind Govt. Silt ta.tory.,rmlnu.

Ph.:/tdx.
180006

l-2476925 Ernail:nlembersecreta?jk5pcb@grnail_co
RrjbaEh. S.inaEar (J&Xl
Ph./rar. 0194-2llr165.

Oldel No.

Dated

Whereas, in terms of E-\yaste (lvlanagemen
e has to be coilected by ar.rthorizecl collection centers/collection

elization for recycling in scientific mitrner by authorized Recyclers
aut on from the JI( Pollution Control Comnrittee.

621 ol' 2018
to

wher-eas, one slui Puran chand is engaged in coilection and cri sposal ol E- irncler the
and style of NI/s Puran Chand (Scmp Dealers), at N[I-lA rre rrr Cujjnr I-Io Udhampur

w[.r has lhiled to meet the above said requirements of raw a,cr is carrying on the ac vity without
Consent / Autho

E-

ch

ACC

t(

2

l

lol trcPcc2o2z
01 -02-2022

rt and I-lanclling) Rulcs, 20

wheleas, Flon'ble NGT has issued clirections on 23-09-2019 in the matrer of o.e.,
ture that there is no illegal disrnantling of E-wasrq and any ctismantting)6;;;,
ance rvith,E-\Yaste (Managemenr & I-lanclling) Rules_2016.

Whereas, repeated

rization of the JI( Pollution Control Committee .

notices were served upon the Scrap Dealer in questio

to be in

latest on

ose of the

E-Waste
At NII.IA
by the JI(

dr 9-01-2021 but he failed to comply with norms ancr contin'ecl to hancile a'cl cli
E- aste ( Management and Fla,dli,g) lLures, 2016 in violation ol E-waste Rules,

whereas, apart f.om failing to compry with the norms as pr.escr.ibed
(M
n gir

agement and Flandling) Rulesr 20l6 as amenclecl, M/s p*rirn clrand (scrap
ctijjirr l'lostel, Udhanrpur has also ignorecl the directions ancl instrr.rctio

Pol tion Control Comrnittee from time to time.

(P

Ch

be

nsl

llution in thc:
alea

whereas, f'esh inspection was ca'riecl out by the field staff of the pollution Committee,

reilrained
Ud pur on 1l-01-2022, and it has been reported that the status of the scrap

PC

and accoldingly the Reg rona I Director, Pollutiorr Control Committee. Janrulr.r v leiter Ns.
2/s368-69 dr. t7-01 -2022 has recommenclecl inrmecliate closure of the said dealer'.'

ttee r.rnder'
Sec

) of the

Wheleas, colnplaints agairtst the dealer have also been received lorcreating rruisance and
rvhich stand verified as genuine.

on)

rAir
I

Act,
M/s Puran
and in th[s

'flre DepLrty Commissioner/ District lv-lagistrate, UclhampLrr is clirectecl to get the unit of
Shri Puran'Chand undel the nant e ancl style of M/s Purtn Chand (Scrap Deale . at .NI'l-l r\

nnrput'
The:Chief Engineer, E lectlic & lvlaintenance (PDD), canal, road, Jamuru, is direc to snap tlte
Ibc tric supply to the above said unit.

at NII-lA neirr G Ljjar FIostel,

t l(. Rrnr

PCC,

n and has refererrce his letter No,

i).

i i).

imr.nediate closure of E-Waste'unit of SIui Puran Chand under the name and
(Scrap Dealcrs), at NII-IA ncnr Gujjar llostel, Utlhampur, is hereby

up to dare

for furtlrer'
consent /

I
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I conr rrrittcc

turnjnErnb.6.crot.ryjrr 
p.2 e.i- &,. :o

as anended in 20I g fie

a ll-Waste disrnantler

has

IJlrrrian
failecl to

Dhar
meet the

lioad,

noilce
of the e-rvaste jn

Electr.onic Waste
Dcalers), .lJar-r.iun

and has failecl
rssued by ilte

Contr.ol Commiftee
p.r'oper pollution

Pollution Contr.ol

rvith above
Po.l.lution Contr.ol

iecornnended 
dre

Committee under
3r (A) of rhe Air

Act,
the nanre and

the
DC OIIice,
above said

dismantler

to snap the

Ihrrian
forthwith.

PCC

l

l

I

I

I
I

I

I

to his .letter
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fcc

Goverrrntent of Jammu and Kashmir
JI( Pollution Contr.ol Conrmittce

Jltnr ut u
Pr,n.!r un.wrr,oL!nr.
!&rBrr flJarr, Nr.w.l

t!mm., o(t..:M.r-qr*.,
Jh.ilh.UtAl.6 C.o!ur
!.hin66.vt.tilt t..lq.
i.i!J3h,!.rn.a.ruarl rret
Ph./t.\0l9a.llrtl55.Enrihs.ob.E.crrr.ryjr.p.b@9o.it.co

whereas, in terms.of E-waste (Management and Handling) Rulcs,20l6 as arnencled in 20lg theelect,onic waste is requirecl to be hancllecl a, pe-. the requirements oitt 
" 

.ut", by having a pl.oper.mechanisrnir.r place lbr collection and disposal of E-wnste, coupled unclerpropcr consent / authorization from the J&KI'ollution Control Committee.

whe'eas' one Slu'i Bhur-i Si,gh hrrs set trp and put in operatitrn a E-waste disma.tler unit u'der theutitiie itt.td sti'le of N[/s Blruri Sirrgh & sous, (sc.up Dcatcrg, wlarr,.rllast, NH-44, udhirr,,ur is engagecl
]i :"]ltt'':" .nd clisposal of .-*Jste uua nu, ii,il"i,; ;;;;;;il. il;;'r",o requirements trf rarv, as such hewas served with repeated.notices parlic*la'ly notice clt. 17-02-20.22, b*t failed to comply u,ith norms anclcortti,,ed to harxlle ancl clispose oith* 

"-ruort" 
in riototi* 

";t-t*,;;anagemenr Rules.
wheteas, apart,fiom faili[g 1o comply- with the uorns as prescribed urder Electronic wasteIvla,ageuient Itules,20l6 as amencled in 2018, NI/s Ilhuri singh & Jons, (Scrap Dculcrs), illnntl East,NH-4'l' Utlh:lmpur is engagecl in collection aud clisposal or.-iori" n,ro rro, failed to rneet the above saidrecluilements of law has also ignored thr: clirections and instmcrions issued by the polh.rtion controlCc-rrurnittec frOnr tir,e tO time. 

!g'g 'rrorrr'llrvrr) rrllrEu oy Ine rolltltl

wheleas, latest inspection cartiecl out by the Divisional olt'icer, pollution control committeeUdlianlpur on 23-03-2022 and reportecl that e-waste clismantler unit is operational without proper poll*tioncontrol clevices/pollr'rtion control measures and valicl *nrr"rirr,i"" from the JK poll,tion controlCoruuritre e.

,i tt/het'elts, the e-waste dismantler unit in question cannot be allowed to run unauthorisedly lvith abovesr.rrls and ro the deiriment of htmran hearth and.nrir;;;;iil R";l;;;iil;;;;:rution control. cornrrrittee, Jam.mtt vitte letter No. l'}CC/RD.l/E\y122170 dt. 05-04-2022 has recommencled the clostu.e of
i , e-waste clismaurler ul]it immediately.

, , , . \1v,, thercfole, in exercise of porvels vesred in the J & I( pollution Contro] Committee rurder\,'';iiuctiou 33 (A),of lvater' (Prevention ancl controt of poil,tiou) A.; til ;;; ;;.,* ii tol of the Airii (Ptcyeltion and control of Pollr.rtion) r\ct, 1981, read with sectiou 5 ornrruirounrcutlrrotection) Act,'1986 ilrmediate closr,tt'e of e-waste dismantler unit of Slui Bhuri Singh under tt.,r*" and style ofl!I/s Lihtrri si'gh & sous, (scrap Dealers),l\1hutt East, NII-44, u,ll,-,,",p;;ir il;;", t, collection and

:l'ilt't:t'ole-rv615le 
61nfl has failed to meer rhe above said requirernents of larv, is hereby ordered, with

t, I I ir :i'/il],J (ltIeCtlC.nS:_

orderNo. : l'L txpcczozz
Drrterl . 0b -06-2022

i)

PCC

to his letier

t

v. Slui Bhuri Singh, Prop; Nl/s llhuri Siugh & Sons, (Scrap Dealcis), Manrl Enst, NH-44, Utlhampur
Ior compllance

l
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I}AII,Y EXCELSIOR, JAMMU

Ire'e of l{uxulisyn befo19 2024 elet

_ lTlre Modi Govemrnent stuled
DMF for tre development atxl weltare

$ ,n-.nt. 
(in mirn-al-rich arerg...

C'htnttisgarh received Rs 9,243 crore
qf waf of Dtvtr but what has ttris
Uovemment done with trat money? I
can tell you where it has gone. See the
noues of Congressmen in yotr area
lnose wtto rsed to move arorurd on

Foundatioa @MF) flrnds utder rhe
Baghel Govemment

lvlini
to te
votin
Govi
everl
Bagt
tunl ,

then;
ln lL
(.efs
and )
ing d

electi

been
yeafs

FOREST DEP
NAL FOREST
EsT Dtvtstot

K Union Territory, e-teriders are iny.

Govt,/Central Govt. Organhations f,

rooternow have an Audi cnr. Their
houses have hrned ilto tlxEestorry
butljnp ...Congn:ss committed coi-
ruphon in DMF frnds," the [Jnion

! + N"x'ROr- co!u{ r\f, TTTEE
Pai'i;,s i r Bhavran, Transport Nagar, ruu*.1, lilru

Tele/Fax. 01 91.2416926

JAMMU AND KASHMIR
OFFICE OF THE DIVISIO

MARWAH FOR
J:IENHIU9

04.O1-.2023-
For and on behalf of the Lt. Governor, J&
ellglble contractors retistered wlth J&K

Note:fhr ilmbet t,em to be
rendercr/contructo, ,ro^ '.1'o lo"ha contt'uclton oI cuord Hut tharl be t

,*ornrtrrir-if,:r r;:;;;',,:!' se.nuine 
'outce outhott.cd by the cot

t:;,.liii;[tii,iii;ii::111i,ili,;,:;,,;::rz:r"i,::::";; j,;ii
nr.t iti.ri'iri,'i"'.' 'o 'h' 

can"qctor' The moailal 't, ut"i'-i,
tncruornq' riiiis);;:r;: ":!, os. ol 

.ttonddd sPe.tftca.ton wttn tts n
senrrsctor.Aptopetr"rr,")l.,,Yy,llilrrff rri:;:r;;;:ir!,^:i;:;;ll:';::[wf,';;i,f i::;,;,:rt,-,;;,;;;;;;;*';,i"]i,^".,s,,*n,

Ii'#l'i':*lu: tr:],ffi***d**il:[ ;fi;,I.;";
:.pr,r",-orrr;&e;d;;'rorl 

and other details *" g" rr.n/rrornrrro..
Poiitlon 9f ,undr: Ayalleble

epproved.

0s-01

10-01'10a3 upto 5:00 PM

ll-01-e0e3 al U:rlo AM in ihe effiqs pf5gg,,

11.01-202:I ar 2:(,0 pM in thf;.Office o,

The Bid. shall be deposiled
h$t$1/trc!4e8._ra!Ltn.GOW. OF U&

2. The price Llds upto"d"d on lhB yreblite ln time wilt be opened on 11^0Dode.ln case ofpubltc holldav on rrro a,.^ :;^-- ,' 
"'

nerr workrns du, u.,nlo,'lf] iLll jj:i_:l::"nrna or tne brd. tJi
3. Bld_5 my5! accompany cost cl tender document as shown against werh in. or Trsasury Chalan (f,emtrrance neao.oooo_ioil ;il;;;;;;,il;

... .. "nd 
e,rnest money in shap' of CDR/FOR pledge to Otvlrtonat Forest Offi, t, 1 IHC wdrk lndrr iimiin veltd foi"i rlr,li.ririi.rrffi :;; ;;#;;

I

of Guard Hut
at CoiZilO
Klyar o, Foro5t Block
,anakpur Oachhan RanSe
h Marwah Forest Dlvlsion
Und€r Blodlyrrslty
Manatoment plan 2021.
22 cxersted durlng the

4.00 12000 A,B,C & D 600

Bld rtbmtsston End Da le

openlng cf rlnanciat oid

TOWN HALL,JAfuIMU

KORBA (C'garh), Jan 7:

Govt uimirug to ruske cownw
l?lb 1h*q:q. for the Bhamtiya
Janatr Pafty if thry waated to see
narenrlra Modi as prirne Minister
y5e apin n 2VU, he sai4 white
oramng the Baghel govemment for a
.l).' ,n crime and comrption.

iffi,Hffii.tf#Tr,y#y#Longress was in power at the
Lenrc," Shah said The Narendra
Modl. government no only erstued
uat the youth (in Naxalite.afected

13l fro ued to pick up weapons

l.l i.T* to educadon and employ-
ment, but also worked to et:rninat

electrqnic fgrmat on the t

l ,'rj:;r;t;. lictlflcatiorr fOt elecfion of Chalrman of
$ ta n di n1 Commitree(s) of _lur*r.rvlii nf ctpul- __ .(larnaratlfln .' , rrt-:r; ii:"' ,
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iGEB Suat:l;* ,r-\r,,.jli r*.t,rrr:,ru ffi$:,li$!pl I
i"i1-x r.A,\-,{[J] 

_$L'
Gms*ir,. *, . &qgg-

( alqlz>. r+l+Er
)r r'l. r.s 

I
{l$6s

\Vh:rca,s. terms of E-Wasre (Management and Handling) Rutes, 2016 as anended in 20lg the
electronic saster ruquired to be handled as per the reqUr'rements of the rules by having a pro
tn.-chaai:rm in
fronn the,l&K

for collecdon and disposal of E-'Wastc, coupled under proper Consent / authorization
\tr:hsrear

name and sr.1.le o

Conlrol Comn:ittee.

and

Ganga River and
x'trs sen.ed x,i[h
continued to

\I'hereos.
i\{anagernent
(NdT), mys
rnstn:ctions issued

\\4rereas,
ReaSi on 01-07c

t( pollured the rvater

hill slopes of Baur

devibbs,,pollution

\!'hereas,
abcr,c. srotus and
Conlrol

of ;-r.i'aste
Norv,

Sectiou 33 (A) of
(Prevention and C
Act,,1986
i\,l/s Lakanpat
directions:-

i). , The Depury ssioner/ District Magistrate, Reasi is directed to get the e-waste dismantlcr unitPal under the name and style of M/s Lakanpal Kabadin, Katra Reasi Road _
ii)

be closed immediately
Engineer ', Poler Development Corporation Ltd. (PDCL), Jammu, is directed toelectric snpply to the above saicl unit imrnediately.iir, Shri Lal<han Plop. I\tUs Lakanpal Kabadia, Katra Reasi Road -Disfict Reasi is clir.ected tocease the n of the unit lorthwith.

As approved by the Competent Authority.

(I( Ramesh lu,,

C, u.
No.:IJKPCC/LSJ/l
Dateh : \)- -og-:

and has retbrence to his letter.

per

k*

of Shri
District

The

,n/

#''

:il?:.lqs-t4si-l

: ft('

i disconneot

to the tbllowing information, compliance and trecessary action;
lDistrict Magistrate, Reasi.

Control Cornrnitlee Jammu for
773 dt.08-0?-2022.

1

Director

1l r.

PCC/RDJ/MS
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(I(.Ilam

JI( I'CC,
No.: JKpCC/LSJ/I o22l{/35Lt{q
Dated: lL_

compli anoe and necessaty action:
Ivlagistrate, Reasi.

No. PCC/RDJ,t4S
Director fo

ttrl
lh.rtion Control Conrnrittee Jan.mru fior inlbnnation oncl l:as r.efel.ence 1o his lirtrer.

iii. the Chief h.ngrneeti,
r 773 dt.08_07

Reabi on

chitr slopes of Bzur
Checli

\\/hereas,
status and

the

#
1986

of IVIls

Reasi, is
The
of Shri
()angn

'lhe

direcred to
shd

As :rpprovcd b1, thc Conrpeient Authorifv.

Balini

1.

to tlle
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I

)

t-

I

copy

".'"

v. Shri Subash Prop. M/s Subash Shanna & Sons, I(atra Reasi Road -District Rensi

ot>/-

i;Jil,"Il:il";;3':,^,,,,-moon l"er_ t,^-.i,
:ilt::iiti:ffi:,

,K fr"Jffi ; 
r 

{,1;: :" : 
n d Kas h m i r

,.,lll,o, Cornnriftee xr+
i

luhhu onr.r M:y_ftrotc,

* 
^",,,,..,, 

ffi #:i,i i;,1'**,

from

name

located

low, as

with
Rules.

(l.ICf;,
and

Reasi on
hiI
which
control

aboye

Control
closure of

Section

Act, I986
of M/s
directions:

i). The
of
Roa

ii). The

iii). shli

Dated: DJ -09-2022 l4to- 111y

\,--(I(. Ram I(u , fFS
Meni
JK pcn

.., vv' I.N!I0s/2022

to the lor.ving for information, compliance ancl necessaly action: +*Sfi:!. :r,;:', ,' '/District Magistrate, Reasi.

,,tr1r1rl'll Jrlljl

it.

No.
Pollution

dt.08-07-2022.
Control Cornmiftee Jammu for information and lr.as.referbncer to. hisiii. The Chief

773

iv. I/c Web
, Porver Development Coqporation L (PDCL), Canal Ro;tliu#*,,JK Pollution Control Commiftee or

td.
uploading the closure order.

No.;

of

col-)'tp

rur,. i r

Reasi

i

I

I

i;'ill ", :' l ,' r

I

Rl 2

Flql,
A,f-l )
J-= *- 

^.,"-,I

I
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Government of Jammtt and KashmirJI( Pollution Control Committee
Jamntrr

""".' "'n.., ii:,ffIiil-.,-,,,
Eh.r:hhhrslcnhryrrsp€b@smnrr.co *.n*. rr,,ji"Ti.$ill;# i,"lil;*,

ortterNo. : 6irra pcc2ozz
Dated ' 07 'ig"oii'

x9lUnt.r Oh.!: tov.hb.r-ADilr
"i.N.jh gh.w.tr, Ghdn[
,.rn!poil N!t.r.N.Nal

itcc

a(!Qr

from the

name

empry

e-rvaste

notices

dispose

(NGr).
and

Reasi rrn

h;ll
polluted

above

Control
closure of

.Section

Act, I9B6
M/s Rad

i).

of

ii). The

iii). Slui

No J/104t2022
Dated -09-2022

As approved by the Competent Authority.

l\r"-\>v

r(I(.Ramesh um

J
tY
LtI.

for information, compliauce and necessary action;
t : ,r I

f).,,ii ilr

.)tt t>_
letter .sl'll

,tt
hr l'

,- .t, n ,,

/District Magistrate, I{easi.

No.
iii. The

Pollution Control Committee .Ir

/1773 dt.08-07_2022.
amrau for informatiou and has,.reference

Engineer, power Development Corpcration Ltd.(PDCL), Canal Road , Jamni-uiv. I/c Web JI( Pollution Control Committeg or uploading the cJosure orcler,

to hi's

v. Shri Lal, Prop. l\{/s Radhil<a Scrap yir rd, Raihvay Road I(atra - District Reasi.

PCC,
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pcc
Government of Jammu antl Kashmir

J&K Pollution Control Committee Mfii#ffi,
Summer offi ce: May-October
Sheikh-ul-Alamcampus,
Behind Govt. Silk factory,
Rajbagh, Srinagar (J&K)- I90008
Ph./Fax.019a-2311 1 65

Winter office:
Parivesh Bhawan,
Transport Nagar,
Jammu-l 80006
Ph./Fax.0L9t -2476g1s

Member ry.
CentralPoll
Parivesh Bha

No.:
Sub:

Encl: 1. Step l:
2. Step 2:
3. Step 3:

Control Board,
East Arjun Nagar,

ex. I
nex. II-III

rv-v

Delhi-110032.

wtz3/fi-y 65o - 65L Date:;f5 99-2A23Quarterly Report for E-waste [2nd Quarter (July September)l in pursuant toHon'ble T order in the matter of O.A No. 512 of 20 18.

Sir,
Apropos the subject cited above, kindly find enclosed herewith the quarterly report for

FY 2023-24 (July - September) regarding implementation of Action plan as
2nd Quarter of

approved by Hon NGT order in the matter of O.A No. 512 of 201g.

4. Step 4: A nex. VI

Yours Sincerely,

(I( Ram Y.'\,Mem
YJK

ry
PCC,

Copy to:

i) Additional & Head-WM-III Division, CPCB
ii) PA to Chairman kind information of the chairman, J&K pollution control committee.
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Step 3: Verification of sYstems provided by Producers for collection and channelization ol'o'\r'titric- 
(Collection Centre's / Collection Points)

2"d Quarter (July-September) 2023-2024

06109/202.3

Xiaomi TechnologY lndia Pvt. Ltd.

Date of [nspection

Name of Producer

Mi Service CentreName of collection Centre

Shree Technologies, Gulab Singh road, City PIazaCentreAddress of

Manik Guptacontact personName

9596868808ofcollection centreContact

Not Satisfactory (Collection bin installed onlY)
Status of compliance w.r.t. Display of
information at collection center /

SatisfactoryStatus of compliance w.r.t. Operation

Awareness at collection center / point
&

SatisfactoryStatus of compliance with respect to record

at collection center/

w.r.t. available Satisfactory

facilities at collection center

Remarks, If any

r

,€
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2od Quarter (July-September) 2023-2024

E- f!!u!gqrgE!(t

S 4 ta S

I(

Status of Implementation

JKPCC has been conducting continrtoul; tl rlvcs against illegal trading

of E-waste,

ActionChallenges / ActivitiesS. No.
PCCs in coordination

Administration has to carry out
withSPCBs /

District
of thisdrive forof waste

Checkng
trading,

of informal
dismantling and

1.

identified
collection

t.r'(iscn olJ&Ktlerdisman lrauthorizedneo ammuJlnbodiesI'(') local09 No,onlybyCollection points
li-waste.ofto ensureKashmiand

mechanismformulatetoGovernmentState
incentivizi settingfor ngandectioncolfor

facilitiesof

andFacilitate collection
disposal of e-waste

)

/ Kashmir from tirne to time'

Uoad Om""rs designated by 04 No' of Districts' viz'' Anantnag'

Baramulla, Rajouri and UdhamPur

Commissioners, JammuconcernedwithMatter is taken uP

designated.
TimL Frame - Three months

city / districtto be ensured at
offtcersnodalwhichevels forStateand
districtsecretaryenvironmental(state

betoCommissioners)CMD,llector.co

Governance framework
monitoring comPliance

forJ.

anaunched(lornmitteeContrcronr PollutiKashmi&ammu
awarellessdoorstep-2023 toon l-07 sprcadwareness canlpatgll

k collsumersbulandltl crscollstlamongmanagementE-u'asteabout
nllnustn ofctsal dtheacross E-wasteelt4obilthe['owas nrarked flaggingby

ControlutionPoll&Kberen'lI\4 Secretaryvan by
The launch
Collection
Cornmittee.

year.

functionarieseducatetoworkshoPsSpecial
oneoverrunbeNGOsn govemment

Capacity building at
tStatelCPCB level

district4.

5.
Needful Done.

,lic at large about the system

facil ities for recYcl ing.

Time Frame- Three months

plan forState Govt. to firm up IEC

educating Pub

The IEC to be executed ovbr one

IEC plan be firmed uP and

executed

further legal action in Kashmir'
quun".liR"port being filed on regular basis

forunder scrutinYtraders of e- wasteinformalList of 13 No. of

CPCB

andonsviolatiofreviewQuarterlY
statedistrictatactions cityenforcement
withfiledto beleve and reportsuarterlyqr

Strengthen system
enforcement

of6.

.ffffi$
i

!y

1

Division.
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f
2nd Quarter (July-September), 2A23-2024

nof vt,h ave o

li

eo Aul lrc t(lll
J,

Remarlir;

Yes

Status of ImplementationActivify

Yes /Nobrands / Producers / who have not

obtain EPRA (Visiting officer to take

information about Producers from
product or retailer)

Market sureY for identification of

No

Yes /No
public notice in local

language and English
Issuance of

No Information available with Conccrned DepartmentIdentification through
Council, The visiting officials of SPCBs

/ PCCs to request for details of goods

provided while seeking GST
(Identification based on Schedule -1)

State GST

producers who have

not obtained EPR authorization and

found selling in the State based on

information obtained through S' No' I

Whether identified
Yes /No

No Producers identified till now as pcr market survey

\v

w

Yes i No
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2nd Quarter (July-september), 7A23-24

E- i
i ismant I le

2:P ST
l
L ti no

2B-08-2023
Date of InsPection

/ recyclerName of dismantler

u.mJamGangYal'AreaIndustrialGVRG roup,h{/s

of E-waste
Activity

Status ofFunctio nalitY
2028.March) valid uPtooperate (Renew'A. Consent to165 MTrized CaPacitY ( MTPA)Annual Autho

Record

waste processed

keeping w.r-t- e-Verification of Record

tO xtO R.1.ft.sq&147 sq ft(55x25
Status of -ompliance in

uate available area as

terms of
r checklist

beenhasho lcthwlft40 portstackwith heightchimney&.c' lonehood ycSuctionofNo.04Status of
adequacy
followed as

compliance
of facilities

terms of
protocol

idelines

in
and

Satisfactoryofrtnstenncecoof mplia
devicescontrolnofninstallatio pollutio

as r CPCB's
taken NA

Non comPlYing unit bY SPCB / PCC

a quarter (MT)
tflr'Cral, *ise details to be provided)

processed inTotal QuantitY of E-waste

u

frp

Status

Nil
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Step 3: Verification of systems provided by Producers for collection and channelizatiott of t' tvils{c

(Collection Centre's / Collection Points)

2od Quarter (July-September) 2AX-202 4

2810812023

Jaspreet Singh & Co.

Samsung lndia (P) ltd. Khasra No. 4L9, Khewat no. 103

Date oflnspection

Name of Producer

Name of collection centre

Phase- ll GangYal, Jammu.
Address of collection ccntre

Munish Kumar
Name ofcontact person

8283044227
Contact details of collection centre

Display Board with information Installed
Status of compliance w.r.t. Display of
information center / about the E- WaslcThe concerned Pcrson is well aware

Status of compliance w.r.t.
Arvareness at coltection center / point

Operation &

Record Well Mainta ined
Status ofcompliance rvith respect to reco rd

at collection center/
Collection area P rovided

Status of compliance w.r.t. available facilities at
collection center /

Collection centre is working
Remarks, [f any

r
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Step 3: verification of systems provided by Prodlcers for collection and channelization of t'N'lttltr
- -r 

(iottection Cintre's / Collection Points)

2"d Quarter (Juty- September) 2023-2A24

ti

(

2810812023
Date of InsPection

Puneet Mehra
Name ofProducer

IFB lndustries Ltd.Name of collection Centre

Yard no. 06 Plot No. 74
Address collection Centre

Transport Nagar Narwal Jammu.
contact PersonName

988801 8359 I 9419049887
of collection CentreContact

Yes (Satisfacto rv)
Status compliance w.r.t.

information at collection center / (Satisfactory)Display Board Installed
Status of comPliance w'r.t.
Awareness at collection center / point

Operation &

Satisfactory
recordtowith respectofStatus compliance

center/

Status of compliance w.r't.
center /at

Remarks, If any
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Member Secretary.
Central Pollution Control Board,
Parivesh Bhawan, East Arjun Nagar,
Delhi-110032.

No.:
Sub

Ref:

w Envn6nment

rirE

Date: 13103-2024
on 30.01.2024 under

Jammu and Kashmir Pollution Control Committee
Parivesh Bhavan. Forest Complex ll Silk Factory Road
Transport Nagar, Jammu, 180 0OO ll Rajbagh, Srinagar, 190 OO8

I e1 . 4191 247 6927 , na , membersecretaryjkspcb@gma .com

J KPCC/Sc/EW t24t 1 z-l.t Bzi - B)3
Regarding Compliance of the direction issued
section - 5 of the environment (P) Act, 1986.
Your mail dated 26 February, 2024.

Sir / Madam,

With reference to the subject cited above, Action Taken Report as per the

prescribe format is enclosed for further necessary action at you end.

Encl:

1. Format duly filled.
2. Annexure. I - List of Producers.
3. Annexure. ll - 8.p5e1snraphs of awareness drive
4. Annexure.;i - Public notice.

Yours Sincerely,

\r
\u.g-_-..-

J.N Sharma
Environmental Engineer (HQ)

[] (rxpcc)
F'

Copy for information to the:-

1. Additional Director and Divisional Head WM-lll Division, CpCB, New Delhi.
2. PA to Chairman for kind information of the Chairman, J&K pollution Control

Committee.
3. Concerned file.
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Format for submission of ATR on the directions issueJ u/s 5 0f the Environment
Protection Act, 198G on 30.01.2023

Name of the SpCB/pCC: J&K pollution Control Committee
S. No Direction Compliance status

1 o OV d he u adp dte ist fo nt it ep s en a de n hg g
n ta nto re & re uf rb Scycl h n ofng E east Ss

Prod ceU rc m R rSle anporters d efR Uecyc rb S ersh
a ennd S reu h noe r abo rd heno PE Rng
P rto a Cof P B nE c so L S

Annexure - |

No Recycling unit is operational

2

enti

o ss eu neu hc titi es ao re rat nop
hit uo OScl u re Sof uchby

nE close oC

N/A

mmo de ate h alc VE flv ethp ys Ev oty
ReSta e rsle na dcyc n eh Stat UTel n

rm ofS S cu ah S its PG S co at no G SP
a edgg ca o Sa m eat anteg ry

EE cE ode Sn ta ed an m& cha n e na dp ehry
actua ro ud oncti cap ca bpac city uS bmpa itv

En ast E closen etad ls

No E- waste Recycling /
Refurbishing facility operational in

J&K

4

fi

o keta cta nio Such na d R rbU Sh
h ho eAV U o da de hep det S af Se o nt o co ctreY

thno e PE R aS e ifi atc on Sape c
bove and to re mecom nd Pc BC mmed telta v

ctire n deta ls no thg e PRE rta So Sa to npo e S U
hal on fa S Certi cal S eb n ne rated n hso

lelUT en ah es abe Socessary d no eng
L oT a rdcco na d n eform dng ly C Pto cB

nE losec etd s

N/A

fo vi

fo

o Uo dflVCSrry d ntie n rmanfofvi e a Es g
teS re rs/le uref b S ehcyc cn ud n c u S rs/te a reas

ere u hc a cre lers/ efueg rb S ehyc rS rea o e np sdn loc eS ucS h n arm n urel b hIS nuecyc gl Sitng
m iatemed nE clo eS etdly a s

rvice / repair shops
wareness sensitization drives

being conducted on regular bas
JKPCC among informal sector,

e., Scrap dealers with ad vise to
nsure agreement with produce

uthorized dismanflers until the

afe manner (Pics enclosed is

N no fo arm E s-wa te R leecyc
efu rb S eh rS no maS aly

faci
vva

Rno s rete d R cycl ng
&Jn K o cha nn e ze c ste n

nnexure - ll - E

Responsibility organisations,

b ti Vi
To cfa Itate ra n rmfo a on Sof huc nfo rma aeg

waE s rs/ fu rb hSecycl rS n to fo arm
c refers/ rbiU hesycl na d m h na SM waby

rov d n neCCp tes nch ca s ury ho ndpport sn ta n ith SC emhteg s es n h S etc

N/A

7

fo

To a oS SIS eu da e tsrt m ntS n th n ws nperspa
n lau an U a foe r mm des s at cl So n of a Ev o eg
Ste n e u Sbi h nrecyc os oti ns Spera by

o rSo whope do no h VE no S nt o atop
nc ud n r th comes onm u cb n foo rm hp SA em
na o SPC CB/P andv ta ek nactio as atS o n e ap

nt above E cln dose eta S

Advertisement
ocals dt; 29-12

published in Daity
-2023,

E-Waste

notice to all
followedregistration,

J facilit ies
Refurbishers

various details
wastephotos/videos, raw

wise)

AS
EPR Porta I

Further,

against Recyclers

Portal at point

EPR

be

to

the

consent
hand

PCB/PCC,

(Annert,.rr,e -5
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Annel tlhc-a

List of producers of Electrical & Electronic Equipments in Jammu & Kashnlir as on {3 March, 2024

)

Status of Registration
on E- waste EPR Porta!

S. No Name and Address of the Producers

I S.R.TECHNOM ED (lmPorter)
GROUND FLOOR, PLOT NO. 22B, BAKSHI NAGAR

ROAD, JAMMU, JAMMU, JAMMU AND KASHMIR,

180001, JAMMU, Jammu, JAMMU & KASHIVIIR -

1 80001

Rergistered2 SHAH SONS (lmPorter)
NAI BASTI, ANANTNAG, ANANTNAG, ANANTNAG,

JAMTVIU & KASHIVIIR - 1 92101Ananthn
Registered3

15, akhara building ,BUDSHAH CHOWK' Srinagar ,

Jammu and Kashmir190001, , srinagar, Srinagar,

JAMMU&KASHMIR-19OOO1

MS SK BROTHERS (lmPo rter)

Registered4 NEXT ELECTRONICS WORL D (lmporter)
office rforestivisionaines dd strict rcearNe opppol

0I 1Kashm 1r, 92ndamJa muAnbalaKha n antnag
1 ItuH R 1 92 0&MU KASJAMntAna nnaKha bal

Under process
5 ALPINE IMPEX (lmPorter)

1, fateh kadal, fateh kadal,, , Srinagar, Srinagar, JAMMU

& KASHMIR - 19OOO3
Under process

SHOP, 3, DUKANI SANGEEN, fateh kadal, Srinagar,

Srinagar, , Srinagar, Srinagar, JAMMU & KASHMIR -

1 90003

QUEENS GLOBAL IMPEX (lmporter)6

)

Registered
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Annqxry-1e{

Jammu and Kashmir Psllntisn Control Committee

Palivcsh llhavan. forest ConlPlex Silk [rrctolY ll.oad

'1'ransport Nagar. Juntntu, l8(i UUO iiajbagh' Sriuagur' 190 il08

PUBLIC NoTlcE

7022.

it .r. tuf .t came.into effect f rom 0l April 2023'

Recycier / Refurbisher oiil*urtu must obtain c0nsent lrom JKPCC and must be

,.uir*ruO wrth CPCB'

Recycling/refurbishingfacilitiesoperatingwithoutconsentandregistrationshall

ne treateO as illegat and are liable to be closed'

PublicingeneralisrequestedtoinforrnJKPCCaboutulY,',,h.lllegalorun.
iregistered Recycling / Refurbishing ac-tivitV on following nrails / contact No's

Contad Detail$l

0191-2476925 / 0191.-2476926 / 0194- 23ll947

lssued in Public lnterest bY

l&K Pollution Control Committee

DlPfl-5637-P

0U06.03'2024
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Parivesh Bhavan, Forest Complex
Transport Nagar, Jammu, 180 000

Silk Factory Road
Rajbagh, Srinagar, 190 008

/w*"8

*h LiFE
Lifestyle for
Environment

Jammu and Kashmir Pollution Control Committee

Member Secretary,
Central Pollution Control Board,
Parivesh Bhawan, East Arjun Nagar,
New Delhi.
No,- :f kPcc it-cecr;e1y\lt>-]u1112--1'1y J)c.t(: of,-c3-2c'Iv
Sub: Directions under Section 5 of the Environment (P) Act, 1986 for ensuring

generation of EPR Certificates by E-Waste Recycters towards fulfillment of
Producers EPR obligations for the Fy 2023-24-regd.

Ref: cPCB letter No.: cP-221212024-wM-ilt-Ho-cpcB-Ho; Dt: February 19, 2024,

Sir,

With regard to the subject and reference cited above, information with respect to

the directions issued is as below:

a To issue notice to all recyclers, who are
recycling E-Waste but not uploading requisite
documents, invoices etc pertaining to the
same as per the above mentioned guidance
document, for generation of EPR certificates
on the E-Waste EPR portal

There is no operational
Recycler in UT of J&K

b To withd raw / cancel CTO of E-Waste
recyclers for non compliance of (a) above

N/A

a To carry out verification of various documents /
invoices / information uploaded by the E-
Waste recyclers on the EPR Portal for quantity
of E-Waste procured / collected, recycled end
product produced and sold for generation of
EPR certificates and also verlfy their installed
plant & machinery and their capacities and
capability.

N/A

Submitted Please.

(J.N

Copy to:
nvironmental Emgineer

1. P.A to Chairman, J&K Pollution Control Committee for kind information of the
Chairman.

2. Office File.

r=
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Jammu and Kashmir
Pollution Control Committee

chairmanSTjkspcb@gmail.com
membersecreiaryjkspcb@gmail.com

a1g - 2472881,2476925

The Divisionat Commissioner
.lammu.

No.: JKPCC/SG.l OA 512-201812024

Parivesh Bhavan, Forest Comptex
Transport Nagar, Jammu, 180 006

Sitk Factory Road

Ra.ibagh, Srinagar, 190 008

- 05-2024

Sub: lmptementation of Action Plan for enforcement of E- Waste Management Rutes,

Ref:

Sir,

2016.
Hon',ble NGT ditections dated12.03.2024 in OA. 512/2018.

Kindty referto the subject and reference cited above. ln tnis connection, I am directed

to convey that Hon'bte NGT vide its order dated 12-03-2024 have issued fresh directions to
ensure imptementation of its eartier directions dated 15.01.2021 in oA 51212018 titted

"Shaitesh Singh V/s State of UP & Ors" w.r.t imptementation of Action Ptan for E- waste

Management Rutes (Copy enctosed) for which NodaIOfficers were to be designated bythe
respective Deputy Commissioners for monitoring at City / District levets. The Districts of

Jammu, Poonch Kathua, Ramban, Doda, Kishtwar and Reasi have yetto designate the nodat

officers.

It is therefore, requested to kindty impress upon the Deputy Commissioners of

Jammu division to ensure comptiance of the directions of the Hon'bte NGT orders referred

above on the fottowing points:

a) Appointment of Nodal Officer to view status of implementation of Action Plan
on quarterly basis and

b) Review of Action Taken with respect to violations, i.e., illegal trading /
dismantling / Recycling of E- waste

c] Io corrduct s pecial workshops to educate lunctionaries in Govt, / NGOs.

The above titted case has been listed before the Hon'bte NGT on 13-05-2024for which

compliance report has to be fited by the J&K Pottution Control Committee.

Yours faithfutty,

sblrlrl."'.,"-,t-
(Ghansh?m Singh) JKAS

MemberSecretary 6 5.t$

l+a D..,t&

J&K PCC
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Jammu and Kashmir
Pollution Control Committee

Parivesh Bhavan, Forest Comptex
Transport Nagar, Jammu, 180 006

Sitk Factory Road

Rajbagh, Srinagar, 190 008

chairmanSTjkspcb@gmail.com
membersecretaryjkspcb@gmail.com

al91 - 2472881,2476925

The Divisional Commissioner
Kashmir.

No. : JKPCC/SC.l 0A512-201812024 l+ut Date:6 -05-2024

Sub: lmptementation of Action Plan for enforcement of E- Waste Management Rutes,

Ref:

Sir,

2016.

Hon'bte NGT directions datedl 2.03.2024 in oA. 51 2/2018.

Kindty refer to the subject and reference cited above. ln this connection, I am directed
to conveythat Hon'bte NGTvide its orderdated 12-03-2024 have issued fresh directions to
ensure implementation of its earlier directions dated 15.01.2021 in OA 51212018 titted

"Shailesh Singh V/s State of UP & Ors" w.r.t imptementation of Action P[an for E- waste
Management Rutes (Copy enctosed) for which Nodat Officers were to be designated for

monitoring at City / District tevets. The Districts of Srinagar, Budgam, Pulwama, Ganderbat,

Bandipora, Kutgam and Kupwara have yet to designate the nodat officers.

It is therefore, requested to kindty impress upon the Deputy Commissioner of

l(ashmir division to ensure compliance of the directions of the Hon'bte NGT orders referred

above on the fotlowing points:

a) Appointment of Nodal Officer to view status of implementation of Action Plan
on quarterly basis and

b) Review of Action Taken with respect to violations, i.e., illegal trading /
dismantling / Recycling of E- waste

c) To conduct special workshops to educate functionaries in Aovt. / NGOs.

The above titled case has been listed before the Hon'bte NGT on 13-05-2024 for which

comptiance report has to be fited by the J&K Pottution Controt Committee.

Yours faithfutty,

.^1qLt./.""-..-p
(Gh a n si?a-m 5i nen) I KAS-
MemberSecretarV $ g.'a4
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PUBLIC NOl'ICI: -t.V,
-'(y'

[.iFE
o SU ers und er

Ru 2
'E-\.aste' n'lcans electrical ancl electronic equiprrrent (EEE), inclucling solar photo-
volt;ic rttodttles or pcnels or cells, whole or ln part cliscarc]ed as waste, as vrell as
rejects f rc-r, rnanufacturi.g, refurbistrnrent and repair processes.
The E-\A/aste (Managernent) Rules, 2ozz. were notified by the Ministry ofEnvirorrrlent Forest & climate change, Government of lndia on 02 November20ll
Tlrese rules cante irrto effect from 01 April 2023.
Bulk consumers means any entity which has used atleast one thousand units of
electrical arrd electronic equipment, at any time in the particular financial year
anci includes e-retailer.
Bulk consun'lers shall ensure handing over of E-waste only to registered producer,
Refurbisher or Recycler.
For further query, ffitsy contact at

-W e a

il.co
to di

re iona ldire
k u

t+
GIo
N

a!fe
I

tYt
Fi
i;cr
o.-

a€
air.

cL-
6

t r r
em er eta cb l.co

Contact Detailst 01e1-24769?,s / otgt-24769?6 / Otgq_ 231L842

lssued in pu blic lnterest by
J&K Pollution Controt Committee
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ltxrt,trtrfi.

.I& K T'OLLLJTIO]Ii COI\TROL CO}Ih,II"I']'tr8
Parivesl: Birari'urr.'lransport Nagar. Naru'al. Jirnrnru

'fcle/Fax- 0 1 9 I -2{76926
I't;BLIC \()-I't('t:

I nr pIcnr ert ta tion o f E-\\'astc ( i\'l :r n:r gc ttt en t) Ru lcs, 202l
A I I e n I i o rt : P r o d u c r rs, ;1{ a rt ufa c I urrr.r, rtcc.yc/ c rs u n d R cfu r h i s h <: rs

iE-rvns{e' rncilns clcctrical and clcctronic cquiprncnt (lrli[:). inclrrding sol:tr plroto-r'oltnic

lgrodulcs or panels or cells. rvlrolc or in part disclrdcd as \\'iistc'. as u'cll as rc.iccts li'ont

nr anu lhcturi rt g. rc'firrbi sltnrent and repa ir procr-sses.

-jf'hc Ir-\\':rste (j\'lan:rgcment) Rules,2022 w'crc notiljed b1'thc Ir4inist$ ol'Iittvirorltlrctlt
,)tt,rcst & Clirrratc Clrange. Govcrnrncnt of India tln 02 Novcrnircr 2022.
t.h
tL/

'l'hcse rrrlcs carnc into clltct liom 0l April 2023.

It is crlioinccl ulron tlre cntities listcd hclou'to cnsurc rcgistrltion on onlirru portal clcvclopcel
h-r' CI'CIl ri'ith tlltl. hltp:cprcntfislecpcb.irr rvitlt irnrrrccliaru cllbct.

I ':

I . I'rotlttccrs -rlrcrns ilnY pcrs()n,'er)lil)'rrlro rnlrrrrllrcltrrcs, rlsscllll)lcs/ itttporls rrtttl sclls
{

i Iil:l: rrntl thcir corrt;x)ncltls or consun'urblcs or furts ()r sptrcs or intports trsccl l:l:[:.
I . I\'I:ttttt[:tctttrers -nre:.lns ir pcrsorrlctttitr',1cqr111panv lrlvirrg lncilitics ltlr nrtrtrrlilcturc ()l

! t:t'1,.

i . Itecl'clcts - nlcans {urv pcrson/crrtitl' crrguuctl irr recl'clirrg urrcl rcpruccssing of rvastc

i.! t;ti l:.

l . Ilcfurbishcrs -n'rclrls 0n)' pcnortlcnritl' rcpliring r)r il.sscrrrbting usccl til:)li.

ii. nwo ctttitv shnll carrl'out an\'[rusittcss rrithoul rcgistration nn thc li-rvastc lr)l'l( Portal.

l:7. I{egistercd clttitic.s s}rall Iile anttual iurd quancrll'rcturns in tlrc prcscribcd lbnnat on tlrc
h,, poflal on or bclbrc the encl ol'tltc nlonth succeeding t[rc quarter or ysar.
3. I{cgistcrcd cntitf is nol pennitted to store e-u'aste bel,ond a period ol'onc hundred aprt

r,i ciglrtl,days,
4. Ilegistcrcd cntitl,shall rnaintrin records of sale. transltr. and storagc ol'c-rvastes.

i,,I'li.

iii'

I

I

i tc'
;

li'

E! E

t-,Lr!

E

QR Corlc of CPCti t IIL for
l-l - \\'rstc IPlt Ponrl.

DIP/J-4691-P
Dx 29-12 -2A23

l\tcm r an'
J&K I)CC, J mu

I

I

t*
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i--.

,Janl rn u aIl(l Kitshm il" Pollutiott Cont rol Corn m ittcc

I)urit'cslt [Jhlvlrt. I;orcst (]olrrplcx
'l"ntttsllttrt N:rgitr. Juntttttt, I ll() 0()(r

UBLIC NOTICE

S i lk tj ltctnrY Itolcl
I{ rrjhrrgh. !irirrugitr, l\0 U0'1,

P

'E-waste' nreans electrical ancj electronic equiprnent (EEE), including salar photo'

voitaic rnodules or panels or cells, whole or in part discarded as waste, aswell as

rejects froni manufacturing, refurbishment and repair processes.

The E-Waste (Management) Rules, ZA22 were notified by the lvlinistry of

Environment Forest & Climate Change, Government of lndia on 02 Novemher

2072.

,These rules came into effect from 01 April 2023.
,Recycler I Refurbisher of E-waste must obtain consent from JKPCC and must be

registered with CPCB,

Recycling / refurbishing facilities operating without consent anti registration shall

be treated as illegal and are liable to be closed.

Public in general is requested to inform JKPCC about any such illegal or un-

:registered Recycling / Refurbishing activity on following mails / contact trlo.s

ionaldirector ks cb mu ma l.com

ionald ectorkm il.com
membe ks mail,com
Contact Details:

0191-2476925 I 0L9L-2476926 I 0t94- 23!1842

lssued in Public lnterest by

J&K Pollution Control Committee
?

DIPIJ-5637-P

Dt: 06-03 -2024
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516124.3:47 PM Gmail - Re: SPCB BytesAiring Schedule lRadioAwareness Programme lKaro Sambhav

&.{ Gmai$ anuradha pcb <anuradhapcb@gmail.com>

Re: SPCB Bytes Airing Schedule I Radio Awareness Programme I Karo Sambhav
2 messages

Rachana Das <rachana.das@karosambhav.com> Sat, Feb 10,2024 at'11:31 AIV
To: "anuradhapcb@gmail.com" <anuradhapcb@gmail.com>
Cc: Kapil Sharma <kapil.sharma@karosambhav.com>, asawari patil <asawari.patil@karosambhav.com>, Amrita Chatterjee
<amrita.chatterjee@karosambhav.com>, Shreya Sharma <shreya.sharma@karosambhav.com>

Respected Dr. Anuradha Ma'am,

We are pleased to share with you that our much-awaited Phase 2 Radio Awareness Programme FY 2023-
24 has officially hit the airwaves as of Febru ary 7, 2024!

As a special highlight, we are featuring SPCB/PCC Bytes to encourage consumers to adopt responsible
recycling practices.

We want to express our heartfelt gratitude for your continued support in promoting responsible e-waste
management. lt is truly appreciated and instrumental in making this programme and our circular economy
movement a success!

Please find the airing schedule below:
Station Date Time band

Red FlM, Jammu Feb-1'l 0800-1200
'1400-1800

2100-2300

Rega rd s,

Rachana Das

Senior Specialist

Strategic Outreach & Alliances
Mobile: + 919674966502
rachana.das@karosambhav.com
wrryw. karosamblrav. com

Irr's mlilie circulal economy pclssiblcKAR
SAMBF,IAV
l: €?@{rao

From: Rachana Das

Sent: 14 October 2023 t2:22
To: anuradhapcb@gmail.com <anuradhapcb@gmail.com>
Cc: Kapil Sharma <kapil.sharma@karc;sambhav.com>
subject: sPCB Bytes Airing schedule I Radio Awareness programme I Karo sambhav

https://mail.google.com/mail/u/01?ik=c44\a5ar.Ogu;su/=pt&search=all&permthid=thread-f:1 79049058021 31 76627&simpl=msg-f:i 79049058 02131766. . . 1t4
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5t6t24,3:47PMGmail-Re:SPCBBytesAiringSchedule|RadioAwarenessProgrammelKaroSambhav

Dear Ma'am, .

We thank you for your continued support in promoting conscious, responsible waste managemerJ] 'a

and its related awareness.

Quoting reference to your approval of airing last year's bytes for radio, we are happy to inform you

that our awareness programme is live now. Please note the airing schedule of your audio bytes.

1Sth October 2023 (Sunday)

State Name Station Frequency Time Band

0800-1 000

Jammu & Kashmir Red FM, Jammu 93.5 1300-1500

1 700-1 900

Regards,

Rachana Das

Senior Specialist

Strategic Outreach & Alliances

I-ll rachana.das@karosambhav.com

@ lr,tobile: +97 9674966502

Q www.karosamblrav.cont

KNR It,t's irrirkc ci lcula r ct:(ln()r rr)' 1'rossiblerr@6 o

anuradha pcb <anuradhapcb@gmail.com> Sat, Feb 10,2024 at 2:06 PIt/

To: Rachana Das <rachana.das@karosambhav.com>
Cc: Kapil Sharma <kapil.sharmapkarosambhav.com>, asawari patil <asawari.patil@karosambhav.com>, Amrita Chatterjee

<amrita.chatterjee@karosambhav.com>, Shreya Sharma <shreya.sharma@karosambhav.com>

Thank you for the information.
[Ouoted text hiriiletrl

24 attachments
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Jammu and Kashmir pollution Control Committee

Parivesh Bhavan, Forest Comptex llsilf factory Road
Transport Nagar, Jammu, 180 006 ll Ralbagh, Srinagar, tg0 0Og

I et . 0191 -247 6927 ; mail - membersecretaryJkspcb@gma it com

fr^vre A - F/

-rk LiTE

oA No. 512/2OL8

l{cgionll I)ircctor
J&h l'ollution (lontnrl Cornlnittee
Jaurnru / Kashmir.

No. : JKPCC/Sc./ E- waste /2024 l+++-Boo Date: | | - os-zozt

Sub: Action Pl:rn for implcmentntion of E- Waste (Management) Secoptl Amendment
Rules,2023.

Itef: ll,lcctirtg helcl under ('huirmanship o/ chcrirntcrn J&KpCC op 01.05.2021.

Maclam i Sir-

Please refer to the subject & reference captioned above. In this connection, I am to convev

tlrat dLrrirrg the VC meeting taken by the Chairman J&K PCC on 04.05.2024. it was directed thar

all Divisional Otficers shall collect information regarding informal trading, dismantling ancl

recycling of E- Waste' while conducting checking drives for Single Use Plastics (SUp) in their
respective j urisdictions.

Points of reference placed overleaf for carrying out such checking drives for E- Waste.

Further. all Divisional officers shall also conduct one sensitization drive eacl-r tor both Scrap
Dealers atld Bulk Consuurers every clLrarter. Infbrmation w.r.t these checking drives I
sensitizati,n drives shall bc- sub,ritted to this office on quarterly basis.

ln this regard, infbrmation as above may be submitted fbr I'r euarter (April - June) by or
befbre 20tr' June, 2024 positively.

,\,(Gh,rnsr#rgkkf
I 

Nlember Secrerary J r. S. y

op\(l ttr

I

2
' r\ll Dir isional oflrcers" J&Kpc('. .ranrnru / Kashrnir.. P.A ro Chainlan.l&K PCC]. lbr kincl intbnnation ol.the (.hainnan

a

t
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-
Points of ref'erencc lbr Implementation of Action Plan fbr E - Waste Ma.agement

I'r Quarter: April to June

District: Date:

S. No Point ol'Itel'erence Name ol'Illegal
l':rcility with

Address

Action
f':rlien

Remarks

I

2

Checl<ing of tllegal Dismantling
ILccycling of [i- Waste

I'o Conduct Quarterly, checking drives
rvith District Aclministration of e- waste

-t (-lollection / saf'e disposal at the level ol'
lcspective local bodies at dcsignatetl
collection points in sat'c mitnncr.

J Alvareness among Scrap Dealers
regartling handling / collection of e- rvaste
(Scrap l)ealers c:rn tic up rvith [rROs or
,,\uthorizcd disnrantler"; till establishment
of ltecycling lircility)

5 Alvareness among Bulh Consulners to
ensure safc storagc of e - wurste at
designated place & ('hannelization to onll'
authnrized Produccrs / Ilecyclers I
I{efurbishers.

I

I

I

l
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Action Plan for Enfofcement of E-Waste Rulest the Co

Time period: October 2023 to March 31,2024

Challenges
/Activities

Stakeholder responsible
for implementation

2
eneration

ldentification of
Producers who
have not
registered at
E-waste EPR
Portal

Verification of
facilities of
recyclers for
their
infrastructure
and records

IEC plan be
firmed up
and executed

Strengthen
system of
enforcement

Inventorization
of e-waste

SPCBs/PCCs

SPCBs/PCCs/
District
Administration/
CPCB

B

SPCBs/PCCs in coordination
with District Administration has
to carry out quarterly drive for
checking of this activity.

Quarterly review of violations
I

and enforcement actions at
city/district/state level and
quarterly reports to be filed
with CPCB.

Action Status of
implementation

1

S.
No

/PCCs tocomplete this
activitywithin one year
SPCBs

CPCB,
Custom department,
Ministry of commerce and
l\4inistry of electronics

&
telecommunication

continuous activity
support of

SPCBs/PCCs/Custom
deparlmenU lMinistry of
Commerce, lVinistry of
Electronics and
telecommunication is
required.

This is a
for which

3 Bs/PCCs/CPCBSPC is is a continuous activity
the registered recyclers will
verified per year.

Th

4

5

District Administration/
CPCB

SPCBs/PCCs/

formulate mechanism
collection and
incentivizing setting up

to
for
for
of

State Government

facilities
SPCBs/PCCs/
District
Administrationi
CPCB

nitoring to be ensured at
city/district and state levels
for which nodal officers(state environmental
secretary, district collector,
CMD/ Commissioners) to be
designated.

lVlo
6

7

SPCBs/PCCs/

Capacity
building at
districUState/C
PCB
level

Governance
frame
work for
monitoring
compliance

Checking of
informal
trading,
dismantling,
and recycling
of waste
Facilitate
collection and
disposal of e-
waste

SPCBs/PCCs/
District
Administration
iCPCB

pecial workshops to
educate functionaries
in government /
NGOs be run over one

SPCBs/PCCs/
District
Administration
/CPCB

rnment to firm up
r educating public

at large about the system of
collection, incentive structure
and facilities for recycling.

The IEC Ptan
executedover one

be

State Gove
IEC plan for

to
r

District Administration 
I

I

I

I

I

I

I

I

I

__l

I

I

i

l

L I

354


